LOKSABHA DEBATES
ELEVENTH SERIES (VOL.VI No.11)
DECEMBER 5, 1996

THIRD SESSION
ELEVENTH LOK SABHA



Thursday, December 5, 1996/Agrahayana 14, 1918(Saka)

Col/Line

/15

152/20 (from below)

241/6

206/15

300

30175 (from pelow)

301

Corrigenda to Lok Sabha Debates

(English Versian)

For

Shri C.M. BANATWALLA

Shrimati Chhabia Arvind
Netam

Re T'errorist Attack ot
Kulgam Town...

...You have disaiased the
issued tor six hours

Foot note

Delhi Development (Amendment)
B1ll, 1996

Ingert oot note

Read

Shri G.M. Banatwalla

Shrimati Chhabila Arvind
Netam

Re: Terrorist Attack At
Kulgam Town...

...You have discussed the
18sue tor =ix hours

‘Delete!’

Delhi Development
(Amendment ) Bill*, 1996

* Published in the Gazette
ot (ndia. Extraordinary
P-17 Section-~2 dated
5.12.1996



CONTENTS

[Eleventh Series, Vol. VII, Third Session 1996/1918 (Saka)]
No. 11. Thursday. December 5. 1996/Agrahayana 14, 1918 (Saka)

SusJECT CoLumns
ORAL ANSWERS TO QUESTIONS :
*Starred Questions Nos. 201 - 204 1—25
WRITTEN ANSWERS TO QUESTIONS
Starred Questions Nos. 205-220 25—41
Unstarred Questions Nos. 1881-2110 41—-225
PAPERS LAID ON THE TABLE 225—-227
MESSAGE FROM RAJYA SABHA 227
APPRENTICES (AMENDMENT) BILL, 1996 227—228
- As Passed by Rajya Sabha
STATEMENT BY MINISTERS
(i) Visit of the President of the People's Republic of China.
Shri LK. Gujral 228—231
(i) Supply of 40 SU-30 MK Aircraft for the IAF trom Russia
Shri Mulayam Singh Yadav 237—238
RE : TERRORIST ATTACK AT KULGAM TOWN, NEAR SRINAGAR, JAMMU AND KASHMIR 247—251
MATTERS UNDER RULE 377 251—254
(i) Need to expedite opening of a Central School at Mandsaur in
Madhya Pradesh
Dr. Laxminarayan Pandey 251
(i) Need for immediate release of funds to Rajasthan to compensate
for the heavy loss it suffered as a result of floods dyring last monsoon
Shri Girdhari Lal Bhargava 251—252
(i)  Need for early completion of irrigation projects i YWestern Orissa
Dr. Krupasindhu Bhoi 252
(iv) Need to ensure proper maintenance and repafn-'of National
Highways in Bihar
Shri Ram Kripal Yadav 252—253
(v) Need for an enquiry into the reasons for non-implementation of -
Central Projects in Tamil Nadu
Shri N.S.V. Chitthan 253
(vi) Need to lay Super Railway Lines in the Coastal regions of
Andhra Pradesh and Tamil Nadu
Shri D. Venugopal 253
(vii) Need to hold elaborate discussion before reviewing Foreign
Exchange Regulation Act
Shri Sanat Mehta 254
* The Sign + marked above the name of Member indicates that the question was actually asked on the floor of the House by

that Member.

@)



(1)

SusJECT

STATUTORY RESOLUTION RE : APPROVAL OF PROCLAMATION BY PRESIDENT
IN RELATION TO THE STATE OF UTTAR PRADESH — Adopted

Motion to Consider
Shri Pramothes Mukherjee
Dr. Debi Prasad Pal
Shri Mukhtar Anis
Shri George Fernanades
Prof. Prem Singh Chandumajra
Shri Sontosh Mohan Dev
Shri Pramod Mahajan
Shri Indrajit Gupta
Shri Jaswant Singh
Shri H.D. Deve Gowda,
DELHI DEVELOPMENT (AMENDMENT) BILL
Motion to Consider
Dr. U. Venkateswarlu
Shri Jag Mohan

CoLuMNS

254—301

254256
256—259
259—261
267—277
277—279
279—281
281—288
288—299
299—300
300—301

301—308

301—303
303—306



LOK SABHA

Thursday. December 5.i996. Agrahayana 14,
1918 (Saka)

(The Lok Sabha met at Eleven of the Clock)

[M&, Deputy Seeaxen in the Chair]

[English]
... (Interruptions)

SHRI BASU DEB ACHARIA (Bankura) : Mr Deputy-
Speaker Sir. yesterday there was a serous incident in
Kashmir during a public meeting organised by my party.
the Communist Party ot India (Marxist). There was an
attack by terronsts and extremists with grenades and
other lethal weapons. Six persons were killed and our
Secretary in the State. Shn Yusuf. who 1s also an MLA,
has escaped narrowly. It 1s a serious incident that has
taken place in Kashmir. | demand a statement trom the
Minister of Home Affairs...(Interruptions)

[Translation]
MR. DEPUTY-SPEAKER : We will take 1t up during
zero hour.

SHRI BASU DEB ACHARIA : Please allow it during
zero hour.

ORAL ANSWERS TO QUESTIONS

Export of Granite

‘201. SHRIMATI SHEELA GAUTAM :
VAIDYA DAU DAYAL JOSHI :
Will the Minister of MINES be pleased to state :

(a) whether the Government propose to declare
granite as a major mineral and bring it under its control.

(b) if so, the details thereof:

(c) the excavation sites of granite in Rajasthan and
Madhya Pradesh; and

(d) the details of the countries to whom 1t was
exported during the last three years alongwith foreign
exchange earned as a result thereof?

THE MINISTER OF STEEL AND MINISTER OF MINES
(SHRI BIRENDRA PRASAD BAISHYA) : (a) to (d). A
statement is laid on the Table of the House.

STATEMENT
(a) No, Sir.

(b) Does not arise.

(c) Granite being minor mineral, mineral
concessions are granted by the State Govts. under their
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respective Minor Mineral Concession Rules which vary
from State to State. Granite quarries in Rajasthan and
Madhya Pradesh are mainly located in the districts as
under :-

Rajasthan : Ajmer. Alwar, Banswara. Barmer,
Bhilwara, Chittorgarh, Dungarpur, Jaipur, Jalore.
Jhujhunu, Jodhpur,Nagaur, Pali, Sawai-Madhopur, Sikar.
Sirohi and Udaipur dsstricts.

Madhya Pradesh : Balaghat, Bastar, Betul, Bilaspur,
Chhatarpur, Datia. Dewas, Gwalior, Jhabua, Jabalpur,
Mandla. Panna. Raipur, Rajnandgaon, Sagar. Shivpuri,
Sidhi and Tikamgarh districts.

(d) Granite is being exported from India to more
than 100 countries ot which some of the major countries
are ltaly, Japan, United States of America, Germany.
Belgium, Singapore, China, Hong kong, United Arab
Emirate, Netherlands, United Kingdom, etc.

The value of exports of granite during the last three
years are as follows :

Years Value
Rs. in Crores

1993-94 772
1994-95 993
1995-96 1100°
‘provisional

[Translation]

SHRIMATI SHEELA GAUTAM~ Mr. Deputy Speaker,
Sir, in my reply to part (a) and (b) of my question, the
Hon'ble Minister has said that question does not arise
and as regards to part (d) of my question, a detailed
reply has not been given. | had asked about the total
amount of foreign exchange earned through exporting
granite but the hon’ble Minister has not made any
mention about it. | would like to know from the hon'ble
Minister as to how much foreign exchange has been
earned through exporting granite during the last three
years and the target fixed for the year 1996-97 and
whether the target fixed for this year has been achieved
or not as only four months of this financial year are left?
My second question is that to how many companies
licences and permits have been issued and whether
these licences have also been given to the NRIs or not
and the extent of concession given in the licences and
permits issued to them?

[English]

SHRI BIRENDRA PRASAD BAISHYA : Sir, regarding
export earnings of granite, | have already submitted the
detailed facts and figures in terms of rupees in crores.
| have laid on the Table of the House a statement about
it. In 1993-94, the value was Rs. 772 crore, in 1994-95
it was Rs. 993 crore and in 1995-96, it comes to Rs.
1100 crore.
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Regarding the second question raised by the hon.
Member...(Interruptions)

SHRI MADHUKAR SARPOTDAR : What you are
stating I1s already given in the written +epty” But the
nature of her question is entirely different.. (Interruptions)

SHRI BIRENDRA PRASAD BAISHYA : | have given
a clear picture based on facts and figures.

Regarding the second question under Section 3(e)
of Mines and Minerals (Regulation and Development)
Act, 1957, granite is a minor mineral...(Interruptions)

[Translation]

SHRIMAT| SHEELA GAUTAM : Mr. Deputy-Speaker,
Sir, he has given incomplete answer to my question. He
should have given complete answer to my question
stating the total number of licences issued and the
number of Icences issued to Non-Resident Indians out
of those. My second supplementary question is that
here are so many small mineral reserves in India and
many people belonging to Scheduled Caste work there
for the maintenance of these reserves. | would like to
know as to whether any scheme has been formulated
to provide loans to them from the co-operative banks?
Loans are given to big industries but these small
industries are not provided loans. In fact, large pieces
of granite are found there but there are no equipments
available in our country for cutting and polishing these
pieces. Whereas in foreign countries people earn more
money after cutting and polishipg these pieces of
granites. Whether the Government is considering to
establish them?

[English]

SHRI BIRENDRA PRASAD BAISHYA : Sir, the
granite is a monor mineral. The policy regarding
prospecting licence, mining lease etc. is provided by
the State Government. The Central Government cannot
interfere with it. But granite is a very important product
of our country. It plays a vital role in the Indian economy.
It earns a huge amount of foreign exchange.

To look after this, Government of India constituted
the Granite Development Council in the year 1995. The
first meeting of the Council took place in February,
1995. The Council constituted a sub-group with the
Joint Secretary of Mines as its Chairman. The
representatives of the State Government and the granite
industry are there. The representatives from the
Geological Survey of India and the Controller General

vof Indian Bureau of Mines are there. They are
formulating certain policy to develop granite.

I would like to repeat it that granite is a minor
mineral. According to the provisions of the Mines and
Minerals (Regulation and Development Act), 1957, a
minor mineral has been treated as a State subject.
...(Interruptions)
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[Translation]

VAIDYA DAU DAYAL JOSHI - Mr Deputy-Speaker.
Sir. this Mining Industry. which earns 53 per cent of
foreign exchange 1s on the verge of extinction. You
have put the entire responsibiity on the states My
submission 1s that these companies are not provided
with "Hamer furnace oil' due to which many companies
In Rajasthan are on the verge of closure Part (a) of my
supplementary question 1s whether these arrangements
are bemng made by the Government in this regard. Part
(b) of my question is that the Central Government 1s
continuing to invite foreign companies as a result of
which the workers working in that sector are facing the
problem of earning their hvelihood. Pleasc make it clear
as to what extent forcign companies will be allowed to
take over the area in the name of globalisation and the
arca which would be kept reserved for our local workers.
Please give reply to my these two questions properly.

[English]

SHRI BIRENDRA PRASAD BAISHYA . | would like
to give an answer to the first supplementary The granite
industry 1s surely facing various problems. Many granite
mining industries are going to close down. Out of 449
100% EOU in our country. only 119 are tunctioning.

Sir. | agree with the points that have been raised by
the hon. Members. The main problem facing the granite
industry today 18 fHe inter-state movement of granite
Then the royaltyralso differs from State to State and the
Mining and leasing policies are also ditferent in ditterent
states. It is because granite 1s a mmor mineral. Though
it 1s a very impartant subject, yet according to the Mines
and Mineral (Regulation) and Development Act, 1957,
granite is a State subject. Government of India has
taken several steps for its development.

The Ministry of Mines and the Ministry of Commerce
have also taken several steps to address this problem.
For example, in 1994 a Cabinet memorandum was
submitted regarding the amendment of the Mines and
Mineral (Regulation) and Development Act. 1957. The
Cabinet approved other amendments excepting the one
which dealt with granite. The Cabinet directed the
Ministry of Mines to convenc a meeting of either the
Chief Ministers of the States or the Ministers of Mines
of the States. Accordingly. two meetings were held: one
with the representatives of the Mining Industry and
another with the State Mining Ministers. The observation
of the representatives of the Mining industry was that
the problems facing the mining industry today are due
to the difterent policies adopted by the ditferent
Governments...(Interruptions) | have given an
appropriate reply...(Interruptions)

[Translation]

VAIDYA DAU DAYAL JOSHI : This subject falls under
the jurisdiction of the Central Government. Do not evade
your responsibility by passing it on to the State
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Government. The Cential Government does not provide
furnace oil to them due to which 300 units are lying
closed. (Interruptions)

MR, DEPUTY SPLAKLR © Let him reply.

SHRI BIRENDRA FRASAD BAISHYA = Sir it is a
state subject and the Centre cannot enter into that
arena (Interruptions)

[Translation|

VAIDYA DAU DAYAL JOSHI I'he Central
Government gives permit for furnace ol but intact. it
does not issue 1t so easily...(Interruptions)

SHRI BIRENDRA PRASAD BAISHYA - Central
Government does not issue permits for turnace ol

MR. DEPUTY-SPEAKER : Who gives the permit for
turnace oil”?

SHRI BIRENDRA PRASAD BAISHYA - Sir. granite
15 a State subject of Petroleam Ministry

MR DEPUTY-SPEAKFR © So tar as the hicence for
granite 1s concerned. it1s given by the State Government
but whai he 1s asking 1s: 'Who gives the permit tor the
furnace ol™?

SHRI BIRENDRA PRASAD BAISHYA : Sir it is given
by the Petrolem Ministery.

MR DEPUTY-SPEAKER . Is 1t for furnace oil also?
SHRI BIRENDRA PRASAD BAISHYA : Yes. Sir.
[Translation]

VAIDYA DAU DAYAL JOSHI! : Even the quota of
furnace o1l 1s not released. You... ‘speaking
~(Interruptions)

[English]

SHRI BIREFNDRA PRASAD BAISHYA . Sy, it is a
monor mineral.

[Translation]

VAIDYA DAU DAYAL JOSHI : Please speak about
oil...(Interruptions) It 1s not made available. Its full quota
Is not released...(Interruptions)

MR. DEPUTY SPEAKER . He is not asking about
the mineral. He is asking about furnace oil connected
with that industry

[English]

SHRI BIRENDRA PRASAD BAISHYA : Sir, Granite
i1s a State subject.

MR. DEPUTY-SPEAKER
Central Government?

It is supplied by the

Not recorded
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SHRI BIRENDRA PRASAD BAISHYA : No.
Sir. (Interruptions)

MR. DEPUTY-SPEAKER : Wherefrom do they get
the furnace ol?. (Interruptions)

SHRI BIRENDRA PRASAD BAISHYA : They get it
from the State Government...(Interruptions)

MR DEPUTY-SPEAKER : Please sit down. Let me
get a clarification. Wherefrom does the State
Government get the furnace oil?

SHRI BIRENDRA PRASAD BAISHYA : Sir, granite
1s a product of the State Government. It is not given by
the Central Government.

[Translation]

VAIDYA DAU DAYAL JOSHI : State Governments
are even not i1ssued their quota. You are misguiding the
House...(Interruptions) what is the reason, 350 factories
are lying closed there and people are facing starvation.

[English]
SHRI BIRENDRA PRASAD BAISHYA : No

MR. DEPUTY-SPEAKER : Now, it seems that there
1s some confusion. Shn Joshi says that the furnace oil
1s supplied by the Centre whereas the hon. Minister
says that it is being supplied by the State Government.

[Translation]

SHRI BANWARI LAL PUROHIT : Mr. Deputy-Speaker,
Sir. both the situations are clear. The fact is this that the
Central Government gives furnace oil to the states but
the quota of states is so less that it does not fulfil the
requirement of the tactories.

[English]

MR. DEPUTY-SPEAKER : The Minister does not
agrees with that.

[Translation]

SHRI BANWARI LAL PUROHIT : The Centre should
increase the quota of Rajasthan state according to their
need. You should at least ...(Interruptions) the Ministe:
of Petroleum.

[English]

SHRI BIRENDRA PRASAD BAISHYA : Sir, granite
1s a State subject.

[Translation]

VAIDYA DAU DAYAL JOSHI : The quota as
demanded by the Rajasthan Government
...(Interruptions) That quota is also not given for general
use to Rajasthan.

MR. DEPUTY-SPEAKER : Dau Dayal ji. please sit
down for a minute....(Interruptions)
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[English]
Mr. Minister. your Ministry may not be dealing with
furnace oil. ..

MR. DEPUTY-SPEAKER : Please sit down

(Translation]
SHRI RAM SAGAR : The hon'ble Member has used
unparliamentary term. it should be expunged.

MR. DEPUTY-SPEAKER : It shall be expunged from
the record.

[English]

MR. DEPUTY-SPEAKER : Please maintain decorum
Your Ministry may not be dealing with furnace oil. It may
have been supplied by the Ministry of Petroleum. Either
you say that you are not aware of it or .

(Interruptions)

[Translation]

SHRI MUKHTAR ANIS : Mr. Deputy-Speaker. Si.
the unparhamentary term should be expunged from the
proceeding of the House.

MR. DEPUTY-SPEAKER :
expunged.

It has already been

[English]

SHRI BIRENDRA PRASAD BAISHYA : Furnace oll
is looked after by the Ministry of Petroleum and not by
the Ministry of Mines. Regarding granite. my conception
is hundred per cent correct.

MR. DEPUTY-SPEAKER : Since furnace oil is dealt
with by another Ministry and not by your Ministry. let the
question go to that Ministry.

SHRI S. BANGRAPPA : The question relates to
quarrying of granite. It has got two aspects. The first
aspect relates to the general policy framework and the
other is regarding quarrying of granite in Rajasthan
and Madhya Pradesh. It is a common scene in our
country, even in the State of Karnataka. Quarrying of

granite is going on. Different varieties of coloured granite -

are being quarried even in the mines of Karnataka. The
environmentalists and ecologists have put forward their
case saying that illegal or even legal quarrying of grarite
throughout the cowntry, particularly in the State of
Karnataka. has resulted in an ecological imbalance.
Has the Government taken note of this matter seriously
-and is it taking steps to stop illegal quarrying? Though
it is a State subject, will the Minister take proper steps
to check illegal quarrying and also to have a control
“over legal quarrying so as to see that the envionmental
matter is not touched as it has resulted in an ecological
imbalance?

SHRI BIRENDRA PRASAD BAISHYA : | agree with
the hon. Member that the granite industry in our country
has adopted the traditional method of quarrying.

DECEMBER 5, 1996
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Whenever we follow the traditional method. there is
always scope tor environmental or ecological problems
to come up. Although 1t 1s a State subject. the Ministry
of Mines has taken some steps in this regard and some
guwdehne are being prepared in consultation with the
State Government.

[Translation]

DR. LAXMINARAYAN PANDEY : Mr. Deputy-
Speaker. Sir. there 1s huge reserve of granite in Madhya
Pradesh. Granmite 1s found in abundance in many districts
of Madhya Pradesh. You have set up a Granite
Development Council which has held only one sitting in
1995, 1 want to know whether you would call its meeting
to frame a timebound pohcy and to remove difficulties
in the process of its export in order to have maximum
production of granite so that more foreign exchange
can be earned Whether you are considering to call a
meeting of the Granite Development Council or to take
any other measures tor this purpose”?

[English]

SHRI BIRENDRA PRASAD BAISHYA : | am
extremely happy to inform the House that the Ministry
of Mines is going to convene a Minister level State
Mining Contference which i1s going to be held in Delhi
on 26th and 27th December.

Villages without Post Offices

‘202. 'SHRI SARAT PATTANAYAK :
SHRI BHAKTA CHARAN DAS :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) the number of villages without post offices in
Onssa during 1994-95, 1995-96 and 1996-97. till now:

(b) the number of villages in the State having post
offices. district-wise, category-wise: and

(c) the number of post offices proposed to be opened
during 1996-97 in the State. district-wise, category-wise?

{Translation]

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VERMA) :‘(a) The number of villages without
Post Offices in Orissa during 1994-95, 1995-96 and
1996-97 till now 1s given below :

Year No. of Villages
Without Post Offices

1994-95 39418
1995-96 39418

1996-97 39412
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(b) The number of villages in the State having Post Offices in Orissa during 1996-97. The district wise and
Offices i1s given district-wise and category-wise in category-wise details of Extra Departmental Branch Post
attached Statement-|. : Oftices sanctioned so tar are given in attached
» (c) There 1s a target to open 4 Departmental Sub Statement-1l No Departmental Sub Post Office has been
Post Ottices and 4 Extra Departmental Branch Post sanctioned so far.

STATEMENT - |

Number of Villages in Onssa Circle having Post Offices District-wise and Category-wise

- S

SI. Name of the District Total Number of

Nmeer of Number“of NumtTeAr of villéges

No villages villages having villages having having extra

with Post Otfices Depttl. Extra Depttl. Depttl. Branch

Sub-Post Otfice Sub- Post Office Post Office
1. Angul 223 17 07 199
2 Balasore 469 41 06 422
3. Bargarh 206 20 02 184
4 Boudh 113 10 - 103
5 Bhadrak 306 33 - 06 267
6. Balangn 257 21 05 231
7. Cuttac}( 304 39 21 244
Deogargh 37 02 - 35
Dhenkanal 221 18 09 194
10.  Gajapati 139 12 - 127
11. Ganjam 602 46 17 539
12.  Jagatsinghpur 230 24 05 201
13 Jajpur 287 29 18 240
14. Jharsuguda 80 09 02 69
15. Kalahandi 285 20 06 259
16. Kendrapara 261 31 20 210
17. Keonjhar 415 27 09 379
18.  Malkangirn 82 08 01 73
19.  Khurda 213 17 05 191
20. Korapur 221 17 - 204
21 Mayurbhan) 678 60 04 | , 614
22. Nowrangpur 174 14 - ’ 160
23. Nayagarh 201 22 01 178
24. Nuapara 105 05 05 95
25.  Phulbam 259 20 03 236
26.  Puri 270 24 06 240
27. Rayagada 190 14 - 176
28.  Sambalpur 212 12 04 196
29.  Subarnpur ' 89 05 03 81
30. Sundargarh 347 35 08 304

Total ' o 7476 652 173 6651
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STATEMENT - Il

The District-wise & Category-W/se Details of Post Offices sanctioned in Orissa during 1996-97. so far

Sl. Name of Dﬁstri-ct

Depttl. Sub-Post

Extra Departmental

No. Offices Branch Post Office
1. Cuttack Fakirpura

2. Keonjhar Baiganipal

3. Kalahandi Malagurda

4. Jagatsinghpur Khalgaon

5. Sundargarh Tulsokoni

6. Ganjam Morabai

[English] more than 33.5%. Again | would like to say that there

SHRI SARAT PATTANAYAK : Mr. Deputy-Speaker,
Sir, the hon. Minister has given a list, and | am not
satisfied with his reply. In Bolangir District of Orissa,
there are 274 gram Panchayats. We have been raising
this issue from time to time but till today Post Offices
have not been opened in all the backward areas in
Bolangir District. The hon. Minister is.very efficient and
his attitude is good for development. | would like to
know from him whether the Government is going to
open the maximum possible number of Post Offices in
Bolangir District of Orissa.

[Translation]

SHRI BENI PRASAD VERMA : Mr. Deputy-Speaker,
Sir, Some norms have been fixed for opening post
offices. Population and distance are taken into
consideration. However, we do not have the required
number of post offices in the whole country as per
these norms. In Orissa, only 8072 post offices are
operating out of which 7476 post-offices are in the rural
areas. In Orissa each post office is serving 3922 people
covering the area of 19.28 sq. km. Thus the postal
service in Orissa is somewhat better in comparison to
all India level. However, if the hon'ble Member wants to
give any suggestion in regards to a particular post office,
he can give it to me. We shall try to do the best within
our financial and statutary limits

SHRI SARAT PATTANAYAK : Thank you very much.
As the hon. Minister has already told that he would like
to give sanction for opening post offices in our Boangir
District Parliamentary Constituency, under the existing
provision, but there is not any post office in and around

big villages of the district. | would like to know from the '

_hon. Minister that if a proposal for opening post offices
in Bolangir and Navapara districts is made, he will
consider that or not?

SHRI BENI PRASAD VERMA : Mr. Deputy-Speaker,
Sir, | have already told that the post office 1s opened at
the distance of three kilometers and the population of
that area should be 3000 and the loss on the expenditure
incurred on opening of the post office should not be

are not the required number of post offices in the country
as per the norms of the Department, yet you may give
your suggestion Iin this regard and accordingly action
will be taken within those hmits !

SHRIMATI SUSHMA SWARAJ : Mr. Deputy-Speaker,
Sir, there 1s always some kind of problem on the part
of the Department of communications that the site is
not available for opening ot post-offices. The department
says that it is prepared to open a post office if the site
iIs made available. | would like to mention that there
budget is so lus that they are unable to obtain any
land. | would like to ask whether the hon. Minister will
consider to increase the amount of budget for purchase
of land in view of the price rise and increase of cost of
land and will the department bear the responsibility
instead of passing it on other. | can understand these
kinds of problems are there in my constituency where
the existing post offices have been closed on the ground
that there is no space available for those post offices
and whenever we talk of opening new post offices we
are told to provide space for that.

MR. DEPUTY-SPEAKER : This question is relating
to Orissa but hon. Member has asked a general
question.

SHRIMATI SUSHMA SWARAJ : There is a problem
of non-availability of space.

MR. DEPUTY-SPEAKER : Yes, | agree

SHRI BENI PRASAD VERMA : Mr. Deputy-Speaker,
Sir, | personally respect of hon. Member. She herself
has pointed out our problem. In this regard | would like
to say that this department is always facing problems
and that this is a department which occurs losses.
During the Eighth Five Year Plan, a target was fixed for
opening 3000 branch post offices and 100 additional
departmental post offices which was revised to 3600
additional departmental post offices and 650
departmental sub-post offices by the Planning
Commission Perhaps, later on the Ministry of Finance
reduced this target and restricted this limit to 1440
additional aepartmental post offices and an amount of
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Rs. 23.654 crores was allocated tor this purpose. During
the Eighth Five Year Plan 1481 additional departmental
branch post offices and 372 departmental post offices
have been opened till now. Out of these 90 additional
departmental post-offices and 12 departmental sub-post
otfices have been opened in Orissa alone.

The hon. Member has rightly said that this
department is facing financial problem and funds
allocated by the Planning Commission. was further.
curtailed by the Ministry of Finance. This plan perod is
now going to an end. We will try to consider your
suggestions seriously in the next financial year.

[English]

SHRI ANNASAHIB M.K. PATIL : Mr. Deputy-Speaker.
Sir, from the figures that the hon. Minister has given
relating to the State of Orissa, it can be seen that there
is no progress In increasing the number of post offices.
Similar is the case with other states. particularly, the
State of Maharashtra.

On the one hand the Government is taking up
communication in a big way and on the other hand no
progress 1s made.

MR. DEPUTY-SPEAKFR : The question relates to
Ornssa.

SHRI ANNASAHIB M.K. PATIL : Sir, | am talking about
Ornissa only. So, | would like to know 1t the Government
has stopped all planning to open post offices in every
village with 1000 population. If so, what 1s the modus
operandi for establishing such Post Otfices?

[Translation]

SHRI BENI PRASAD VERMA : Sir, the largest network
of post offices in the world is in India. Although China
has more population than India. As per information given
to me there are only 52,000 post offices whereas in out
country there are about 1,53.000 post oftices. However
modernisation I1s yet to be done and the required
services are to be provided. Therefore some
improvement is needed. Hon. Member has asked about
the norms. These norms include population of 3000.
distance of three kilometer and loss not more than 33.5

~per cent. In remote areas further reduction of 550 in the
population can be made.

KUMAR! SELJA : Mr. Deputy-Speaker, Sir, though
this question relates to Orissa, but | also want to ask

a general question for opening additional post offices in-
my constituency. | have also tried many times but every |

time the department showed its helplessness. Just now
while replying the question of Shrimati Sushma Swara
the Minister has told that there is shortage of funds. We
know it and would like to help them. | am sure that the
whole House will agree to my point that when so many
schemes are run through post offices, there are so
many schemes for women and funds are allocated for
those schemes. | request the Government to pay
attention to it and consider this issue in priority area so
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that more post offices can be opened We have seen
that even after fulfilment of the required criternia these
post offices are not being opened. 1. theretore. urge that
hon. Minister should take firm imitiative m this direction
and we are ready to give tum owr support My question
15 that whether more and more post offices will be
opened”?

SHRI BENI PRASAD VERMA © We will certainly do
that. We arc here to make efforts

[Enghsh]
Top Priority to Air Safety

203, SHRI SONTOSH MOHAN DEV .
DR T.SUBBARAMI Rt DDY

Will the Minister of CIVHE AVIATION be pleased to
state

(a) whether the Government have given top priority
to ar satety

(b)y it so. the steps tiken bemg taken by the
Government m this regard

() the allocation made for this purpose during 1995-
96. 1996 97, and

(d) the results achieved so fan?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM). (a) to (d) A statement 1s land on the table of
the Sabha

STATEMENT
(a) Yes, S

(by A Committee has been set up under the
charrmanship ot Air Marshal J K Seth (Retd) to review
the existing set up of Directorate General of Civil
Aviation(DGCA). Ancraft Act. 1934, Aircraft Rules. 1937
and varous Safety Regulations to ensure air safety. In
addition. steps such as safety audit of operators,
implementation of recommendations emanating from
investigation of arrcraft accidents etc. are continuously
taken to enhance the level of an satety.

(¢) Dunng the financial year 1995-96, Rs.1.61 crores
were spent under Plan Schemes by Directorate General
of Civil Aviation to enhance the level of air satety and
during the current financial year 1.e. 1996-97. a total of
Rs. 2.90 crores have been allocated tor the purpose.

(d) There has been an improvement in aviation
safety. The number of aircraft accidents have
progressively decreased during the last 4 years.

SHRI SONTOSH MOHAN DEV : Mr. Deputy-Speaker,
Sir, in recent times, there was an accident which occured
near Delhi costing more than 351 lives. Such accidents
had occurred in the past also. In the last two or three
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years. about eight accidents had occurred in the Indian
Airlines and other arrlines.

After the Bangalore air crash. the then Chairman of
the Indian Airhines. Shri Pratap had resigned.  Shn
Scindia also had resigned after another air crash. After
what had happened near Delhi. 1 do not want the Minister
to resign It was not his fault But | would like to draw
his attention to the fact that when our air space was
opened to the prnivate sector and to the international
sector, here, in this House. many Members of Parllament
nad objected. not on the policy but they raised a question
~hether our navigation system in the vanous Awrports
w:as up-to-datg to meet the demands of the air navigation
and to make them safe That was the basic question
The then Mimister. Shri Arift Mohammad Khan. |
remember. in this Parhament had reised the question
of purchase of Arbus 320 and he himselt has said that
ovr civil aviation system was not up-to-date. Now. we
are surpnsed to see that an orgamsation of international
fame. that 1s the International Air Transport Association.
the apex body ot the world civil aviation industry. has
dehvered a major blow to the Indian Airlines 1in regard
to safety by rating it as a high nsk airhne.. (Interruptions)

MR. DEPUTY SPEAKER : Please put your question

SHRI SONTOSH MOHAN DEV: The IATA Committee
had a closed door meeting at Singapore on the 16th
and 17th Apnl. analysed the accidents between 1985
and 1994 and ultimately came to the decision of having
a distinctly higher accident rate than the world average
rate.. (Interruptions)

MR. DEPUTY SPEAKER: Please put your question.

SHRI NIRMAL KANTI CHATTERJEE: He 15 not usecd
to asking questions...(Interruptions)

SHRI SONTOSH MOHAN DEV: Our triends trom
CPM. while supporting the Government, are over
enthusiastic to support the Ministers also. He may also
be a cause of an accident one day He should not forget
that.

My question is very specific. | do not want to blame
the Minister. | do not want to blame the Indian Airlines
or Air India My question is whether the Minister himself
15 satisified about the air satety measures or not. He is
a good Minister. He gées deep into it. | do not know how
much time he gets. He i1s going all over the country
interpreting speeches.

Mr. Minister. whatever time you have got in the
Ministry, are you yourselt satisfied about the satety
measures and if not, what steps are you going to take
in regard to the propaganda which is being made by
the world bodies? You are now growing and you are
competing in the world market. | was in America the

other day. All the telecast people were projecting indian .

Airlines as a high risk airline. This not good
...(Interruptions) .

MR. DEPUTY SPEAKER: Please conclude.
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SHRI SONTOSH MOHAN DEV: Sir. there may be an
accident between you and me.

I want to know what steps the Minister 1s taking to
bring up-to-date the satety measures in the civil aviation
system: what 1s the present position: and whether the
airports in all the Metropolitan cities. where international
flights land and take off. have a good navigation
system. . (Interruptions)

SHRI C.M. IBRAHIM: Mr. Deputy Speaker. Si. an
apprehension has been raised by the Hon. Member. |
think, just two days back while making a statement in
this august House. | have said that when | took charge
of this Ministry, immediately atter seeing this. | appomted
a Committee under the Charmanship ot Air Marshal
J.K Seth. | have appointed this Comnmuttee two months
back. This Committee will go into the whole aspect and
will give a complete report on our air safety and on
kwhether our airports are well-equipped according to
international standards or not

As on today, | am very much confident and satisfied
with whatever arrangements we are having: they are
according to inteenational standards. Sir. for your
information. in the year 1993, the number of accidents
was 13.1n India. In 19941t came down to nine. In 1995,
it was sixoand in 1996 1t has come down to five. When
compared to the other international arena. Indian skies
are less accident-prone. This aspect has not only been
accepted by me but by the international community. When
| saw the news, whatever statement that has appeared
in the IATA. immedately | asked my Civil Aviation
Secretary to contact them. For your informaticn., the |ATA
has denied 1t and to that etffect they have faxed a letter
stating that they have not raised such questions as far
as Indian Airlines 1s concerned

Sir. | would like to submit tor your information that
the premium of insurance which Indian Airhnes 1s giving
has come down because our accident rate 1s less and
our safety measures are good

. SHRI SONTOSH MOHAN DEV: Sir. it 15 a pity.
whether it i1s the Raillway Minister or the Minister of Civil
Aviation that they try to show then etficiency by bringing
down the rate of accidents. It 1s not the case of rate of
accidents coming down. It is not desirable to have any
accident. | am going to Calcutta today. | may be a
victim of that less percentage. So do not say hke that.
I am trying to point out certain things

The other thing is. The Hindustan Times editorial ot
14th November, 1996 - but it 1s going all over the
world- says

“The Internationa Federation of Airline Pilots’
Association publishes periodically a black list of the
world airports. It awards a black star to those airports
which its members consider to be critically deficient by
international standards. Other airports considered
unsafe. but less dangerously so. are classified with
red, and then, orange stars. The Delhi airport has been
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black-starred tor long for its notoriously bad navigational
aids and its imperfect instrument landing system has
been the cause for several air accidents in the past”

This is the perception of the various international
associations. Mr. Minister, as | say. | am not telling
against anybody because it is the system which Is going
on. What | am trying to impress 1s that it 1s high time
that you formed that Committee. According to that
Committee’'s recommendation, you must see that all
our airports-whether small or big - are cquipped with
better civil navigation system so that recurrence of
these accidents does not happen. Can you give us a
time-bound programme as to when you are expecting
your Report and by what time you are going to take
corrective steps”? Please let me know which are the
aircraft in North-East which are in a safe condition so
that | can buy my ticket accordingly

SHRI C.M. IBRAHIM : Sir, for his information. | am
also travelling in the same thght in which he s travelling!

[Translation]

Mr. Deputy Speaker. Sir. it is not as it separate
arrangement has been made for me As for the
Committee constituted recently, the aim behind its
constitution was to find out the soundness of the existing
system and the department | am heading at prescnt
and through which | get information because foreign
papers report something else and my department
presents an entirely different picture regarding the same
issue. That 1s why | decided to form a Committee and
gave instructions that it should submit its report regarding
the air safety. as to whether it 1s according to the
international standard or not and if it is according to the
international standard, how can it be improved further
and it not, what are the shortcomings?

Secondly. regarding the foreign sources and the
report that appeared in a newspaper and which was
being reterred to by the hon’ble member. | would like to
say that because of competition. our goods are always
declared useless vis-a-vis the foreign goods. If then
goods are brought here. they are considered okay but
the ones already available with us are dismissed as
useless. What they want is that if foreign technology 1s
brought in our country. this particular facility would be
available. In this way. a deliberate effort 1s being made
to find fault with our technology. The foreigners have
always been making such attempts. Even now they are
trying to lead us to believe that our technology and
information system is useless and not upto the mark.

After the Air Safety Report is submitted by the Arr
Chief Marshall Seth, it would prove to the whole world
that all the equipments available with the Civil Aviation
Department are upto date and of international standard.

DR. LAXMINARAYAN PANDEY : By when the report
is expected to be presented.
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SHRI C M IBRAHIM @ He has given an undertaking
to submit report regarding Delhr mcident by March, 1997
and regarding Mumbai mcident by June. 1997

JEnglish]

DR. T SUBBARAMI REDDY Mr Deputy Speaker.
S, this question 1s very important. It involves all our
lives Let us not be m a hurry Let us ask the questions
very carefully as it s in the interest of everybody

MR DEPUTY SPEAKER © But you should not take
more than two mmutes to trame a guestion

DR T SUBBARAMI RLDDY @ S 1 will do it in one
minute and forty-tive seconds

SHRIPRAMOD MAHAJAN © Your present accident
has nothing to do with the air satety. we hope

DR T. SUBBARAMI BREDDY - It was a car accident
MR DEPUTY SPEAKELR @ Please come to the point

DR T SUBBARAMI RLDDY L am very happy | want
to say one thing. We have got a very dynamic Munster
who has got a phenomenal self conhdence

[Translation]

His reply and style of tunctioning reflects his selt
contidence

[English]

He 1s having very active porttolios ol Miistnies of
Information and Broadcasting and Civit Aviation besides
tourng all over Incha with the hon Pome Muuster

MR. DEPUTY SPEHAKER Please come to the
question

DR 1T SUBBARAMI REDDY = We arc very happy
that heis doing good work in the Ministry ot Civil Aviation
We are also very happy that he s sateqguarding ow
mterests. (Interruptions)

MR, DEPUTY-SPEAKER & Please let him speak.

(Interruptions)

DR, T SUBBARAMI REDDY
everyone's behalf. (Interruptions)

I am talking on

SHRI SONTOSH MOHAN DEV © He s also in the
film line'. (Interruptions)

MR. DEPUTY-SPFAKLR . Dr. Reddy. please be bret
(Interruptions)

DR. 1. SUBBARAMI REDDY : Recently on 27th of
November. in my constituency. Visakhapatnam. we had
a miraculous escape from a possible disaster when an
aircraft carrymg 119 passengers including hon Member.
Shri Ayyanna Patrudu. who 1s siting here. who was
travelling from Visakhapatnam to Hyderabad. was about
to crash in ten munutes of take off. but God had saved
us and we all were safe...(Interruptions) Theretore. even
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though the number of accidents has come down. it
does not mean that we must have accidents. Human
life 1s very valuable. We: must remeber that the existing
old radars n our country require replacement with
modern sophisticated radars of international standards.

MR. DEPUTY-SPEAKER
minute more.
DR. 7. SUBBRAMI REDDY : | must tell you one

point. Before asking the guestion. | must tell about it
.(Interruptions)

- You have only half-a-

MR DEPTY-SPEAKER = Please ask the question.

DR T SUBBARAMI REDDY : The Hindustan Times
in a teport says and | quote

“A study by the Washington based consultant
concluded that Indian Airhines industry was hampered
by pilot skills and aun trafhic instructions below even
minimum  standards

MR DEPUTY-SPEAKLR
question.

DR. T SUBBARAMI REDDY S, according to
experts. the congested New Dethr Airport hke many in
Africa, China and the CIS countries. 1s sorely lacking in
modern navigational aids and tratfic management

Please come to the

systems that could have prevented the recent disaster.

Now. | must bring to the notice ot the hon. Minister
the most important point.

I came to know that ATC automation system is very
important. In 1988, it was felt thal we must introduce
this system which at that time was costing Rs 200 crore
But unfortunately. at that time 1t was not implemented
and now. | believe, the price has gone upto Rs.423
crore. So. the Minister should bear in mind that if the
automatic system is introduced...(Interruptions)

MR. DEPUTY-SPEAKER . Mr. Reddy. what 1s the
question? Please ask the question.

DR. T. SUBBARAMI REDDY = | am asking the
question. Sir. | would hke to know whether the Minister
is going to fight with the Finance Ministry to provide
Rs.423 crore and introduce this automatic system which
will enhance their prestige and also safeguard our lives
Also, the Minister must assure us that in future. hke In
Visakhapatnam when we had a miraculous escape.
accidents do not take place. | would like to know what
precautions he is going to take in this regard.

SHRI C.M. IBRAHIM : Sui. as far as the automtic
system is concerned. in Mumbai and Delhi, we are
already introducing the new technology. | would like to
inform th House that within three years. | want to see
that the secondary radar system should be there in the
entire country. right from Kashmir to Kanyakumari, and
we will do it. Today when | was having a discussion with
my officials. | directed them that instead of buying new
planes, let us first have the secondary radar system in
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the country with that secondary radar system.  Within
three years we are going to instal that.

DR. T. SUBBARAMI REDDY  Sir, the Minister has
not replied about the Visakhapatnam accident. He must
tell about the Vishakhapatnam accident

[Translation]

MR. DEPUTY-SPEAKER - All rnght. you have made
your pomt

[English]

DR. 1. SUBBARAMI REDDY . Sir. he must give the
reply about the Visakhapatnam accident. in which Shn
Ayyanna Patrudu., who 1s sitting here. had a miraculous
escape

AN HON. MEMBER : How did 1t have a miraculous
escape?

SHRI C.M. IBRAHIM - Because he was not there!

SRHI PRAMOD MAHAJAN : Sir. in the last tew
years. our skies are getting crowded and they are likely
to get more crowded in the next tew years. So. naturally,
we need a strict control. This statistical statement ot the
number of accidents i1s not satisfactory. Sometimes one
accident can claim the lives of a tew hundred people
Numerncally 1t may be one accident but it will kill
hudreds of people and will result in a loss of several
hundred crores of rupees. So. though the Government's
reply 15 affirmative to the query whether it is giving top
priority. the remaining part Is totally contradictory.

The DGCA's budget 1s increased by only Rs.1.3
crore in a year and the DGCA - not the Mimister and his
conhidants - 15 expected to do something with air satety
So. the DGCA must be made competent and powertul
It must have tull personnel. It must have the budgetary
allocation to fight with the crowded Indian sky. In this
regard. | would like to say that the Standing Committee
on Civil Aviation. 1in the last couple of years, has made
a suggestion to the Government to make our DGCA a
strong. independent regulatory and supervisory authority
I would like to know whkat the Government 1s doing 1n
this regard to make our DGCA a totally independent.
regulatory. and supervisory authority. hke FAA, to control
the Indian skies.

SHRI C.M. IBRAHIM : Sir. this 1s a very good
suggestion. | will definitely have it in mind. Sir, the hon.
member will appreciate one thing. We are trying our
level best to reach the goal within a span of six months.
Once the Air Marshal Seth Committee's report comes,
we will definitely give utmost thinking on
it...(Interruptions)

SHR!I PRAMOD MAHAJAN (MUMBAL - NORTH
EAST):. This Committee does not prohibit you to work.
Will you wait till the Committee report comes?

SHRI C.M. IBRAHIM : | agree...(Interruptions)

SHRI PRAMOD MAHAJAN : What is this? Do you
appoint a Committee and sleep over it?..(Interruptions)
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SHRI C.M. IBRAHIM : Sir. to make it independent
tomorrow the report 1s required. If | say that it cannot be
done, | have to observe certain formalities 1t | want to
make 1t independent. Then comes the questions like
who 1s the appointing authonty or who are the Members
or who will select them or whether | will select them or

it goes to the Boards and then come the PE.S.B.. AC.C.

D.G.C A etc.

[Translation]

By the time the process s completed. | may not be
in the office but the Report would not have come.

[English]

The system 1s such that even it | want a Chairman.
| have to write about it and it goes with all the tormalities
and it will come after six months. Now, what | am trying
to do is that instead of going to cut short this once, it
we get the Committee report then we can immediately
think of what my hon. triend Shri Mahajan has suggested
to make 1t independent. If it 1s independent then the
question of nsking of Minister will not come

So. I am suggesting it because railway satety comes
to me. Railway safety reports, therr auditing and
appointments come under the Civil Aviation Ministry.
These will definitely be taken into consideration and |
will say that after getting the report | will take some
decision on that

SHRI E. AHAMED : Sir, we do appreciate the steps
taken by the hon. Minister to improve the safety
measures. But. at the very same time, | would like to
ask the hon. Minister one important question. Is it a fact
that the ageing aircraft like the Boeing 737 which was
involved In the incident at Visakhapatnam and other
places and the Airbus AB-300 are also the reason for
the threat to satety of air journey? | want to know
whether the Government will take into consideration
the phasing out of these ageing. 20 or 23 years' old
AB-300 aircraft which 1s really a threat to the satety ot
air journey and also the old and dilapidated Boeing
737 aircraft which no country will put into operation.
But, unfortunately. the Indian Airlines 1s still having these
aircraft. .

There 1s another thing. The hon. Minister must be
knowing as to what happened with regard to the accident
of a private airline in Bangalore some time back. The
engineering wing of some private airline is not
functioning well. They are not giving the safety aspect
the paramount consideration like the Indian Airlines or
the Air India.

| would like to know from the hon. Minister as to
what steps he would like to take in this matter and also
about the suggestion given by my friend Shri Mahajan
to make the D.G.C.A. independent and competent and
also well-equipped like the F.A A, in America.

SHRI C.M. IBRAHIM : Sir, as far as the Boeing 737
aircraft is concerned, it is 15 years’ old according to
international standards. | have already issued a direction
what whichever aircraft is overaged.
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[Translafmn/

So long as clearance 1s not given by D.G.C.A. and
the engmeenng section. no airlines can operate its
flights

SHRI £, AHAMED . Such incidents have occurred
thereatter also.

SHRI C M. IBRAHIM - A machine 1s after all a
machine. At times new machines also misfunction. While
this was very old one. We are interested in replacing the
old aircrafts with new ones as soon as possible.

[English]

I have already given the instructions. | have tald the
D.G.C A to have penodical inspections and even
random inspection as to whether all aircraft, whether
they belong to the Indian Airlines or the Air India or the
private airlines are in good condition. He must have it
and give a monthly or even weekly report which should
be submitted to my Ministry as to how many aircraft they
have inspected and what are the random inspections
they have done strictly. They are taking all measures for
this. As tar as making the D.G.C.A. independent. | have
already taken up this matter into consideration.

After getting the Air Marshall Seth Committee Reprt,
we will detinitely look into 1t and then, we will take a
turther decision on 1t.. (Interruptions)

MR. DEPUTY-SPEAKER : There have already been

tive supplementanes.
(Interruptions)

MR. DEPUTY-SPEAKER : This 1s a decision of the
House not to have more than five supplementaries on
any question.

(Interruptions)

SHRI TIRUCHI SIVA : You are not encouraging the

youngsters...(Interruptions)

KUMARI MAMATA BANERJEE : In such a case, you
should allow an half-an-hour discussion.
...(Interruptions)

MR. DEPUTY-SPEAKER : | am sorry

Regularisation of Casual Labourers

‘204. SHRI JAGDAMBI PRASAD YADAV
SHRI K.H. MUNIYAPPA :
Will the Minister of RAILWAYS be pleased to state:

+ {a) whether the Government propose to regularise
the services of a large number of casual labourers in
his Ministry during the current financial year,

(b) if so. the details and financial implications
thereof;

(c) whether casual lainourers rendered jobless due
to closure of Steam Loco Sheds in the country are also
proposed to be rehabilitated; and
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() 1t so. the detals thereot?
[Translation|

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ): (a) to (d) A
statement 15 faid on the Table of the Sabha

STATEMENT

() and (b) 1t has been decided to regulanse the
services of all ot about 56000 casual labour on roll as
on 30 4 96 on the Rallways by 1997-98 and necessary
instructions have been issued to all the Rallways/Units
to do the needtul accordingly As these casual labour
are already on 1oll and are mostly on regular scales of
pay. there will not be any immediate additional financial
imphcations

(¢) and (d). Any casual labour engaged by the
Raillway rendered jobless due to closure of Steam Loco
Sheds as are borne on the hve registers of
supplementary hve registers are eligible for re-
engagement on availability of further work

...(Interrup!idns)
[English]
MR DEPUTY-SPEAKER . Please take your seats.
[Translation]

SHRI JAGDAMBI PRASAD YADAV - Mr. Deputy
Speaker. Sir, it has been reported that there are 56000
casual labourers. | want to know whether there was any
other rule. apart from the one you have mentioned
which was applicable as on 30.4.96 and on the basis
of which you might have arrnived at the abgve mentioned
figure  Because there 1s another rule in the Railways
that i tegulansing the services of such employees who
have put in 120 days of work. So this 1s one rule and
another rule is there about those enrolled on registers
As the work relating to handling and loading of coal
and removing ash 1s undertaken by the co-operative
labourers and contract labourers, they would also have
been rendered jobless. Have you prepared any list of
such labourers and how many labourers out of 56,000
labourers would be re-engaged by 1997-987

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) @ Mr. Deputy Speaker. Sir. as on 30.4.96,
56.000 casual labourers have been identitied and we
have decided to regularise all of them by 1997-98. The
first stage of scrutinising 1s in progress. Not even a
single labourer would be left out. So far as the progress
of work is concerned, we can regularise all the labourers
within three months but we faced the constitutional
problem regarding the number ot SC & S1 labourers
out of these 56,000 labourers. If their number is found
to be as per the required quota, there should not be
any problem, however if their number falls short of the
required quota, we will have to make fresh appointment.
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It does not mean that these 56.000 employees would
not be regularised. The scrutiny is being undertaken to
find out the number of Scheduled Caste and Scheduled
Tribes employees who are to be made permanent.
Scrutiny of approximately four and a half thousand or
five thousand cases has already been completed. Our
target 1s to take up the cases of 30.000 employees by
March and the rest of the cases will also be disposed
of by 1997 and after meeting our target. we will take up
the cases of those on live registers. As you have also
mentioned that steam engines are no longer being used.
only the Diesel engines and electric locomotives are
being used now. Hence there is a large number of
labourers rendered jobless. Although they were not
Raillway labourers. they were only contract labourers,
still we are going to consider their cases sympathetically.

SHRI JAGDAMBI PRASAD YADAV : My question is
that there 1s a provision for those having put in 120 days
of work and you have determined the number of
labourers as on 30.4.1996. Whether such labourers.
who have put in 120 days of work would be taken into
account or not? You have not informed as to how many
labourers have- been rendered jobless because of
closure of steam loco shed. Besides not a single
appointment has been made so tar.

SHRI RAM VILAS PASWAN : Mr. Deputy Speaker. Sir,
as | stated earlier, approximately five thousand labourers
have been made permanent and 30,000 labourers are
going to be made permanent by March. As tfor the
provision regarding 120 days' work, those who complete
120 days of work start getting certain facilities. They are
then considered temporary casual labourers and after
360 days of work, they start getting other facilities as
well.

12.00 hrs.

Right now, the casual labourers are getting those
facilities. After being absorbed on permanent basis,
they would get the same facilities as are extended to
Fourth Grade employees. Secondly, you have enquired
about the employees rendered jobless due to phasing
out of steam engines. Shri Basu Deb Acharia and some
other hon'ble members have also raised this issue and
we are considering it separately. But those who have
the foremost right in this regard, are being given the
benetits first. As for the number of such labourers,
according to the report put up before the Committee,
their number was 6000 in 1993 or 1994 which has
come down. :

SHRI JAGDAMBI PRASAD YADAV : | want to enquire
about those who are engaged in loading of coal in loco
shed. .

SHRI RAM VILAS PASWAN : Those who are
engaged by Railways would be counted as casual
labourers. Besides. some labourers are engaged through
private contractors and Hon’ble Members have raised
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their 1ssue quite vehemently This list of tontract
labourers 15 not usually availlable with the Railways
but the Raillways have got hold of the hst ot such
labourers and after taking charge of this Mimistry, |
have decided to have them re-instated and to consider
then cases.

WRITTEN ANSWERS TO QUESTIONS
[Translation]
Air Services for U.P. Cities

*205. SHRI ASHOK PRADHAN = Will the Minister
of CIVIL AVIATION be pleased to state:

(a) whether all the major cities of Uttar Pradesh
have been linked with an-services.

(b) 1f not. the reasons theretor;
(c) whether requests have been made by the
Government ot Uttar Pradesh. several political

organisations and representatives ot people to
construct some airports 1in the State,

(d) 1t so. the details thereof:

(e) whether any steps have been taken/proposed
to be taken in this regard: and

(f) if so. the details thereof and if not, the reasons
theretor?

THE MINISTER OF CIVIL AVIATION AND
MINISTER OF INFORMATION AND BROADCASTING
(SHRI C.M. IBRAHIM) :

(a) Indian Arrlines is operating scheduled services
to Agra, Varanasi and Lucknow. Sahara India Airlines
operates to Lucknow and Varanasi. Private airlmes
used to operate to Allahabad and Kanpur. but have
suspended operations recently.

(b) Does not arnise.

(c) and (d). Requests have been received for
construction of airports/operation of thights from
Bareilly. Chitrakoot, Faizabad. Jaunpur and Kashipur.

(e) and (1). Bareilly is a defence airfield and there
is no civil enclave. Construction ot new airports at
Chirtrakoot, Jaunpur and Kashipur, which are located
within a short distance from existing airports is not
economically viable. Faizabad has an airport which
belongs to the State Government. No airline has
shown interest in operating scheduled services to
either Bareilly or Faizabad. .

Patriotic Films
‘206. SHRI PANKAJ CHOWDHARY
SHRI MAHESH t(ANODlA :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether there has been a decline in the
production of patriotic films;
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(b) 1f s0. the reasons therefor.

(¢) the number of patriotic hims produced and telecast
during the last two years :

(d) whether the Government propose to promote the
production of such films in future. and

(e) it so, the details thereot?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b) the production of feature hilms 1s
mainly i the private sector and the producers themselves
decide the themes of their tilms. However. a person desiring
to exhibit a film has to obtain a certificate from the Central
Board of Film Certification. The Board does not classity
the theme of a film under the category ‘patriotic’. Theretore.
it 1s not possible to say whether there 1s any increase o1
decline in the production of ‘patniotic’ feature films. In the
recent past, there were some films which had elements of
patriotism n them such as "1942 A LOVE STORY".
"HINDUSTANI", "SAZA-t:-KALAPANI""THE MAKING OF
THE MAHATMA", etc.

In so tar as documentary films produced by the Films
Division are concerned. the Division has, since its
inception, produced and continues to produce films on
freedom struggle, freedom fighters and patriots. These
include films on Mahatma Gandhi, Lokpriya Gopinath
Bardoloi, Sheikh Abdullah. Asat Ali, Rafi Ahmed Kidwai,
Chaudhary Charan Singh Morarji Desal. Acharya Vinoba
Bhave, etc. There is no decline in production of such films
by the Films Division.

(c) The information is not available in respect of feature
films In view of parts (a) and (d) above. However, the
number of documentary tilms/newsmagazines on treedom
struggle, freedom fighters and patriots produced by the
Films Division during 1994-95 and 1995-96 is 20. These
films are also meant for telecast by Doordarshan.

(d) and (e). As mentioned above. the production of
feature films is mainly in the private sector and it is for the
producers to choose the themes. It is not the policy of
Government to intervene in this regard.

The following documentary films are on the production
programme of the Films Division:-

1. M.N. Roy (Parts | and Il)

Babu Jagjivan Ram

Sardar Patel

Andhra Kesar T. Prakasam

Amar Shahid Bhagat Singh

Manapursh Shankar Deva

Jyoti Prasad Agarwal

Dr. Radhanath Rath

Baba Prithivsingh Azad

Gandhiji Through the Eyes of Cartoonists

-0 0 ® N U R LN

—_

Gandhiji as an Universal Man
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12. Contribution of Maharashtra in Freedom
Struggle
13. Contribution of Assam in Freedom Struggle

14. Karmaveer Gaurt Shankar Roy (5.V.)

15. Contribution of Kerala in Freedom
Movement
16. Nehru through the eyes of Cartoorist.
[English]

STD/ISD/PCO in Delhi

*207. DR BALIRAM Will the Mimister of
COMMUNICATIONS be pleased to state :

(a) the number of private/Government STD/ISD/PCO
booths in Delh.

(b) the waiting list for allotment of these booths as
on November, 1996:

(c) the time by which 1t is likely to be cleared:

(d) whether the allotment 1s made strictly on
eligibihty;

(e) if so. the details thereof. and

(t)y if not. the reasons theretor?

THE MINISTER OF COMMUNICATIONS (SHRI BEN!

PRASAD VARMA) : (a) Number of STD/ISD/PCO booths
working in Delhi as on 31st October, 1996 is 5976.

(b) 773 applications for allotment of STD/ISD/PCO
booths are pending.

(c) By March, 1997.

(d) Yes. Sir.

(e) STD/PCOs are allotted to educated unemployed
per-ors. Minimum educational qualifications 1s Matric/
High School Pass tor urban areas (8th Pass for rural

areas). Preterence is given to the following categories
of persons: '

1. Handicapped including blind persons.
2 SC/ST applicants.

3. Ex-Servicemen/War Widows.

4 Retired DOT employees or their

dependants of Freedom Fighters.
. Charitable Institutions/Hospitals.
(f) Does Not arise.

Railway Line from Port Blair to Diglipur

*208. SHRI K.P. SINGH DEO :
SHRI SANAT KUMAR MANDAL

Will the Minister of RAILWAYS be pleased to state:

(a) whether Railways has recently conducted a

survey for the proposed railway line from Port Blair in

. South Andaman Islands to Diglipur in North Andamans
Islands;
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(b) If so. the length of the proposed railway line. its
tratfic potential and the estimated cost involved In its
construction;

(c) whether the proposed Rail link will pose a
serious threat to Andamans ecology and cause
incalculable damage to Andamans environment. and

(d) if so, the reaction of the Government thereto?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) A survey has been taken up.

(b) Will be known atter the survey is completed.

(c) and (d). The ecological and environmental
aspects would be duly considered before taking up any
rail link in the area.

[Translation]

Mini Satellite Connection for Bihar

‘209 SHRI LALIT ORAON : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether any scheme was formulated for
connecting four important places of tourist importance
in Bihar with Mini-Satellite for providing better telephone
service;

(b) it so, the details thereof;

(c) whether tenders have been invited to set up
Tower in Netarhat;

(d) it so, the reasons for not setting up Tower so far,
and

(e) whether Government propose to provide
separate STD code for Netarhat?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir. A scheme has been
tormulated using Multiple Channel Per Carrier-Very
Small Aperture Satellite Termin (MCPC-VSAT) for
providing long distance media to remote places for
better telephone service.

(b) The following are four important places of tourist
importance in Bihar where MCPC-VSAT has been
planned :

1. Netarhat
2. Valmikinagar
3. Madhuban (Parasnath)
4. Raneshwar
(c) No, Sir.

(d) In the light of provision of Muiti Channel Per
Carrier-Very Small Aperture Satellite Termine (MCPC-
VSAT) at Netarhat, Tower is not required.

(e) The alloted STD code-for ‘Netarhat Iis, 06523.
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[English]
Licence to Modiluft for Delhi-Jammu-Leh

210 SHRI P. NAMGYAL - Will the Minister of
CIVIL AVIATION be pleased to state -

(a) whether the Government have given licence to
Modiluft for their air service operation on Delhi-Jammu-
Leh and Delhi-dammu-Srinagar routes:

(b) it so. the detaills and terms and conditions
thereof;

(c) whether the Modiluft has flouted the agreement
and suspended their operation in Jammu and Kashrmur,
particularly in the Laddakh sector. and

(d) if so, the action taken by the Government thereon”

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). Permit to operate scheduied air
transport services was issued to M/s Modiluft Ltd on
20th November 1994. The terms and conditions of the
sald permit are annexed in the statement attached.
Accordingly, appreval was granted to the said Airline to
operate inter-alia, flights in Jammu and Kashmir.

(c) and (d). Since October 1996, Modiluft has
suspended all its flights due to non-availability of aircraft.

STATEMENT

Conditions to be complied with by the Holder of
Scheduled Air Transport

1. The permit-holder shall operate services on
routes and in different regions of the country
in accordance with the Order No. AV.11012/2/
94-A dated the 1st March, 1994 issued by the
Ministry of Civil Aviation & Tourism and shall
continue to meet the minimum requirements
laid down in Civil Aviation requirements (CAR)
Section 3 Air Transport Series ‘C' Part Il Issue
| dated the Ist March, 1994, at all times.

2. The permit-holder shall get the Schedule of
Flights approved by the Director General thirty
(30) days in advance and operate services in
accordance with the schedule approved from
time to time and the terms and conditions of
the approval. A copy of current schedule duly
approved is attached as Annexure |l hereto.

=~ No change in the schedule shall be made
without prior approval of the Director General.

3. Aircraft shall strictly follow the schedules filed
and approved. In case of delayed departure
in excess of 15 minutes, the decision of Air
Traffic Control Unit regarding revised ETD
shall prevail and any instructions of the airport
authorities to shift the aircraft to another bay
shall be carried out by the permit-holder
immediately.
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The permit-holder shall operate the flights in
conformity with the requirements of the
Operations Manual. a copy of which shall be
carned on board.

The permit-holder shall at all times follow
the laid down security programme duly
approved by Bureau of Civil Aviation Security.

All aircraft owned/leased and operated by the
permit-holder shall be adequately insured at
all times against the following risks :

1) Hull risk including war risk.

1) Liability for bodily injury or death of a
passenger and loss or damage to
baggage and/or cargo upto the limits
prescribed under the carriage by Air Act.
1972.

iit) Comprehensive third party liability.

. The permit-holder shall submit to the Director

General the maximum and minimum fares
and freight rates to be charged for
transportation of passengers and goods. A
tariff showing the current fares and rates
which can be charged by the Operator is
given in Annexure lll hereto.

Except with the prior permission of DGCA, no
aircraft other than those entered on the Permit
shall be used to operate the flights under
this Permit.

A copy of this Permit shall be kept on board
each aircraft.

. The permit-holder shall submit régularly the

statistics regarding financial and oeprational
performance as stipulated by the Government
or the DGCA in the form prescribed for the
purpose within the stipulated time.

The permit-holder shall ensure that the
provisions of the Aircraft Act, 1934, the Aircraft
Rules, 1937, Aeronautical Information
Publication-India, any Order. Direction or
Requirement issued by the Government or
the Director General under the said Act or
Rules and any other statutory provisions are
strictly complied with.

This scheduled Air Transport Operator’s
Permit shall not be transferrable.

The aircraft shall not be parked during night
on a scheduled basis at any aerodrome other
than that shown in Annexure-l, except with
prior approval of the Director General.

For operations to Defence aerodromes. pnior
approval of the concerned Defence authorities
shall be obtained.
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Train Describer System

*211. SHRI BASUDEB ACHARIA : Will the Minister
of RAILWAYS be pleased to state :

(a) whether it is a fact that a Train Describer System
was imported and instalied at New Delhi Railway
Station through Global Tender for improvement in train
control and to increase productivity in terms of number
of trains;

(b) if so, the details thereof. including the cost of
the system, and the year of installation;

(c) whether the system has been performing well
and improving the train control; and

(d) if so. the details thereof and if not, the reasons
therefor?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) Yes, Sir.

(b) The system consists of train control & train
information system and has indication panel in Control
Centre, display boards at New Delhi, Delhi and Hazrat
Nizamuddin & Visual Display Units in Central Enquiry
& Enquiry Offices at New Delhi, Delhi and Hazrat
Nizamuddin. The system was commissioned in March,
94 at a cost of approx. Rs. 32 crores out of which 4.35
million ponds was given as grant by Overseas
Development Administration - United Kingdom.

(c) and (d). The system has been useful In train
control and dissemmination of information to
passengers. After contract implementatioj, layout
changes have taken place. The necesary modification
required tor the same is under consideration.

[Translation]

Sub-Committee on Minerals

*212. SHRI SHATRUGHAN PRASAD SINGH : Will
the Minister of MINES be pleased to state :

(a) whether the sub-committee on minerals has
decided to increase the land ceiling of minerals with a
view to encourage foreign companies in the country:

Year

Coal Fertilizer
1993-94 168.00 18.25
1994-95 173.00 22.00
1995-96 181.00 23.00
1996-97 194.00 23.50
(Full Year) )
1996-97 91.00 10.95

(Apr-Sept.)
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(b) it so. the details thereof:

(c) whether the Committee has also decided to
increase the hmit of capital investment for giving the
ownership right to foreign companies: and

(d) it so. the reasons theretor?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b). No such Sub-Committee has been appointed.
However, Mimistry of Mines has recently 1ssued
gudelines for grant of areas of more than 25 sq. kms
for prospecting licences. where aerial survey is
contemplated

(c) No. Sir.

(d) Does not anse.

Requirement of Railway Wagons

*213. PROF. PREM SINGH CHANDUMAJRA
SHRIMATI SUSHMA SWARAJ :

Wil the Minister of RAILWAYS be pleased to state:

(a) the estimated annual requirement of railway
wagons of the core sector industries like coal, fertilizer,
steel, cement and foodgrains for transportation of their
goods during each of the last three years and current
year; and

(b) the number of raillway wagons given to each of
the above industries during the above period?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) The estimates of freight traffic to be
carried by Railways are worked out in million tonnes for
every financial year and fixed in consultation with the
concerned Ministry and Planning Commission. This
estimate i1s not made in terms of number of wagons. The
targets for the commodities of the core sector industries
like coal. fertilizer, steel, cement and foodgrains
during 1993-94, 1994-95, 1995-96 and 1996-97 were
as under :-

(Milion Tonnes)

7 -f;oodg}ams‘
12.25 32.50 27.50
12.00 33.00 22 00
12.00 31.00 26 00
13.50 35.00 27.00
6.30 16.20 12.10



33 Written Answers AGRAHAYANA 14, 1918 (Saka) Written Answers 34

(b) The statistics of actual loading are maintained million tonnes for above commodities for the above
both in million tonnes and in wagons. Actual loading in perod was as under :-

(Million Tonnes)

Year Coal Fertihzer Steel Cement Foodgrains
1993-94 10/7.00 19.50 12.08 32.54 26.68

1994-95 172.38 2147 12.02 31.45 20.72

1995-96 184.30 2324 12.06 31.80 25.81

1996-97 93.37 911 5.82 16.48 14.04

(April to

Sept.'96)

The number of wagons i tually loaded with each of the above commodities during the above period was as

under :
(Daily average number of wagons in terms of 4 wheelers)

Year Coal Fertiizer Steel Cement Foodgrains

BROAD GAUGE

1993-94 19192 1974 1493 3052 2500
1994-95 19717 2282 1526 3181 2_190
1995-96 20709 2475 1509 3167 278%
1996-97 21252 1992 1480 3360 2974
(April to
Sept.'96)
METRE GAUGE
1993-94 153 306 1 687 572
1994-95 157 267 689 332
1995-96 156 299 646 380
1996-97 132 256 - 574 © 402
(April to
Sept.'96)
[English) (b). Yes, Sir. Geological Survey of India (GS!) has recently
identified Gold Ores Reserves (Gold deposits) in the
New Gold Ores and Diamond Tracts States of Karnataka. Andhra Pradesh, Kerala,
Rajasthan. Madhya Pradesh & Maharashtra which is as
‘214 SHRI PRAMOTHES MUKHERJEE follows : 2
DR. M. JAGANNATH State Reserve ~ Grade
Will the Minister of MINES be pleased to state : : (m.t. Ore) (g/t Au)

(a) whether the Geological Survey of India has -
recently identified new gold ores and diamonds bearing 1 2 3
t i i “ly i hra P h; "
racts in various States particula-ly in Andhra Prades ANDHRA PRADESH

i) Dona Temple block,

(b) if so, the details threof. State-wise;

(c) the impact on nation’s economy; Kurnool district 0.4 6.0
(d) the quantum ot gold and diamonds reserves ii) Kothapalle block,

located during each of the last three years; and Anantapur district 0.115 2.65
(e) the estimated quantum of gold likely to be ) Kudithanapalle block

explored from various gold mines in the country? Chittor District

(Karnataka Reass- -

THE MINISTER OF STEEL AND MINISTER OF essment of Zone-ll)  0.48 1.2

MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
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1 ' 2 3
KARNATAKA
i) Hira-Buddini block 0.47- 11.99

Raichur district
ii) Chinmulgund,

Dharwar District 1.5 3.0
iii) Ajjanahalli West Block
Tumkur district 0.38 1.3
iv) Ajjanahalli Main Block
Tumkur District 0.77 2.09
v) G.R. Halli South Block
Chitradurga District 0.6 4.0
KERALA
i) Kappil Sector
Malappuram District 0.065 1.75
RAJASTHAN

i) Anandpuri Bhukia
Banswara district

(oxidised -ore) 0.015 1.7
(upto 10 m depth)
(primary ore upto 0.98 1.49-2.5

100 m depth)
MADHYA PRADESH
i) Gurhar Pahar West Block

Sidhi District 2.1 1.28
MAHARASHTRA
i) Parsori West Block
Nagpur District 0.137 5.23
DIAMOND

Andhra Pradesh

GSI has identified a number of Kimberlite
Bodies - the source rock for diamond - in the
Maddur - Narayanpet belt. Mahaboobnagar
dist. and in Wajrakapur belt, Anandtapur dist.

Madhya Pradesh

Five Kimberlite bodies were located in the
Bahradih-Payalikhad belt of Raipur District
during 1992-94.

'Karnataka

Five Kingerlite bodies have been located in
Gulbarg District. Incidence of Diamond in
these Kimberlite bodies are yet to be tested.

(c) At the present stage it is premature to make any
gu.ss about the impact on nation's economy till
commercial exploitation takes place.
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(d) The yearwise brecak up of gold reserves located
during the last three years is as follows :-

1993-94 : 1.877 M.T. orore with grade varying from 1.2
G/T to 5.23 G/T Au.

©1994-95: 1,535 M.T. of ore with grade varying from

1.75 G/T to 11.99 G/T Au.

1995-96 : 4.395 M.T. of ore with grade varying from.
1.28 G/T to 3.0 G/T Au.

No quantification of diamond reserve has been
established during the last three years.

(e) The estimated reserves of gold are of provisional
nature. Further detailed exploration through exploratory
mining will be required to assess the proved resources.

ISD Call Racket

*215. SHRI RAMESHWAR PATIDAR :
SHRIMATI BHAVNA BEN DEV RAJ
BHAI CHIKHALIA :

Will the Minister of COMMUNICATIONS be pleased

-to state :

(a) whether rackets involving ISD and STD calls
has been unearthed in the capital during 1996,

(b) if so, the details thereof;
(c) the action taken against those found guilty; and

(d) the steps taken by the Government for elimination
of these rackets?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir.

(b) to (d). Necessary information has been furnished
in the enclosed statement.

X STATEMENT

The following cases of illegal diversion of ISD and
STD calls have been unearthed in the capital since Ist
January, 1996 :-

i) Diversion of STD/ISD telephone number.to a
private Hotel-cum-Commission Centre in
Basti Nizamuddin. The Department suffered
a loss of Rs. 1.5 crores.

ii) A private person got installed two telephones
in fake names at his residence in
Rehgarpura, Karol Bagh and used the same
for making ISD/STD calls. The Department
suffered a loss of Rs. 25 lakhs.

iii) A private person in Idgah Exchange got
shifted telephone of another private person
illegally with the help of a departmental
employee and misused the same along with
his own telephone for making ISD/STD calls.
The Department'suffered a loss of 35 lakhs.
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The action taken in respect of the three cases
mentioned above Is as under :-

i) CBlI had arrested for Non Gazetted
employees and also owner of the réstaurant.
The Departmental officials have been placed
under suspension Further investigations are
being conducted by the CBI.

ity The person concerned was arrested and has
been released on ball. The case I1s being
turther investigated by the CBI.

in) The CBI had arrested one Departmental
employee. He has been placed under
suspension. The private person who was
running the racket i1s yet to be traced.

A full fledged vigilance cell headed by an SAG level
officer with necessary supporting staff has been provided
in MTNL to eliminate such rackets. A special cell of CBI
consisting of one DSP and 3 Inspectors and other
supporting staff has been formed for MTNL, Delhi
exclusively to detect cases of diversion of lines and
leakage of revenue.

Promotion of Heritage Tourism in States

*216. SHRI SHIVRAJ SINGH CHAUHAN : Will the
Minister ot TOURISM be pleased to state :

(a) whether the Union Government have received
any proposals from various State Governments regarding
the promotion of Heritage Tourism in their States;

(b) if so, the details thereof, state-wise; and

(c) the steps taken by the Union Government in this
regard?

THE MINISTER OF PARLIAMENTARY AFFAIRS AND
MINISTER OF TOURISM (SHRI SRIKANTA JENA) : (a) to
(c). Promotion and development of tourism is primarily
the responsibility of the State/UT Governments. However,
financial assistance is extended in respect of specific
proposals which are prioritised by the Department of
Tourism, Government of India in consultation with the
State Governments officials on their merits, inter-se
priority and availability of funds.

2. The proposals for which such financial
assistance is provided include strengthening/
improvement of infr@structural facilities at tourist centres/
heritage areas. organisation of fairs and festivals,
promotional visits by the State Government officials for
their participation in international travel fairs/exhibitions,
etc.

[Translation]

Panel of Producers of Doordarshan

*217. SHRIMATI CHHABILA ARVIND NETAM : Will
the Minister of INFORMATION AND BROADCASTING
be pleased to state :

(a) whether Doordarshan has formed any panel of
producers;
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(b) if so, the details thereof;

(c) whether any of them has been assigned any
work;

(d) if not, the reasons for formation of the said
panel;

(e) whether it is also a tact that no information
regarding the assignment of works is to be ciraulated
among the empanelled producers; and

(f) if so, the reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). Yes, Sir. Doordarshan maintains
a panel of eminent directors/producers which is updated
from time to time keeping in view the programme
requirement of Doordarshan, track records of the
directors, producers, writers, crew, etc. At present 816
producers/directors are on the panel.

(c) Yes, Sir.

(d) Does not arise.

(e) and (f). The proposals for production of
programmes are being submitted by the empanelled
producers for consideration of Doordarshan from time
to time.

Revenue Earned by Doordarshan Through
Advertisements

*218. SHRI MULLAPPALLY RAMACHANDRAN :
DR. KRUPASINDHU BHOI :

Will the Minister of lNFQRMATlOIb AND
BROADCASTING be pleased to state :

(a) the details of sources from which Doordarshan/
AIR has been earning revenues;

(b) the revenue earned through commercial
advertisements during the last three years and upto
October, 1996 separately;

(c) the national/regional break up thereof, year-wise;
and

(d) the programmes of AIR/Doordarshan which
earned the highest revenue during the said period,
separately?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR!I CH.M.
IBRAHIM) : (a) Doordarshan and All India Radio earn
their revenues by selling commercial time. In addition,
All India Radio also earns revenue from RDS Paging
and licence fee from allotment of time.slots on FM
channels.

(b) and (c). Information is given in the statement
attached.

(d) Programme-wise record for annual revenue
earning is not maintained. However, feature films and
film based programmes on Doordarshan generally give
the highest revenue. In case of All India Radio, the
maximum revenue comes from programmes on film
music. :
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STATEMENT

The gross revenue along with National/Regional break up earned by Doordarshan and

DOORDARSHAN

 Year National +  Regional
Metro
1993-94 189.88 183.10 372 .98
1994-95 225.52 172.50 398.02
. 1995-96  270.46 159.67 430.13
1996-97 186.64 82.30 268.94

(upto October, 1996)

" The above figures of All India Radio exclude earnings

Channels.

Foreign Aircrafts

*219. SHRI C.M. BANATWALLA : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) whether there have been several near-misses
of foreign aircrafts in the Indian sky,

(b) if so, the details thereof;

(c) whether the Director General of Civil Aviation
(DGCA) had called any meeting of ftoreign airline
operators in this respect;

(d) If so, the details and outcome thereof;

(e) whcther the foreign pilots feel it inconvenient to
understand the instructions given in English by the Air
traffic control;

(f) if so. the details thereof, and

.

All India Radio are as follows: -

ALL INDIA RADIO

Total National R-e—&-énal Total
Network (Rupees in Crores)
9.25 55.10 64.35

9.10 55.29 64.39
12.85 68.12 80.97

6.63 40.47 47.10

from RDS Paging and allotment of time slots on FM

(g) the remedial measures proposed to be taken by
the Government in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) :

(a) and (b). During the year 1996, 8 airmiss
incidents to foregin aircraft in the Indian skies have
been reported. The details are in the attached statement.

(c) and (d). No specitic meeting of foreign airline
operators for airmiss incidents was called by Director
General of Civil Aviation (DGCA). However, a meeting
was held in October, 1995 with Uzbek Airline
representatives regarding navigation and usage of
English language in Air/Ground communication.

(e) to (g). There i1s no such report received from
froeign pilots.

STATEMENT
DATE BRIEF DESCRIPTION CAUSE OF INCIDENT
1. 21396 “Airmiss incident between Cathey Human factor )
Pacific 288 and Alitalia 9033 over Delhi.
2. 15.3.96 Airmiss between British Airways Human factor
12 and British Airways 11 over Nagpur.
3. 29.3.96 Airmiss between Singapore 322 and Human tfactor
) Lauda 1 over Nagpur. .
4. 11.5.96 Airmiss between Emirates 800 and Human factor
OMAN 1413 over Trivandrum.
5 . 1.6.96 Airmiss between Air Lanka 422 and " Human factor
Swiss Air 186 in Yangon FIR.
6. 21.7.96 Airmiss between Pakistan 768 and Human factor
Cathey Pacific 271 in Delhi FIR. Cathey
Pacific 271 had to descend to FL-330 to
avoid collision.
7. 14.9.96 Airmiss between Malaysian and Human tactor
Indian Airlines 979 over PPB.
8. 16.11.96 Airmiss between Emirates 082 and Under Investigation

KLM 807 over RUNAP in the Bay of Bengal.
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Agreement between Indian Railways and R.T.D.C.

*220. SHRI TARACHAND BHAGORA : Will the
Minister of RAILWAYS be pleased to state

(a) whether any agreement have been signed
between Indian Railways and Rajasthan Tourism
Development Corporation regarding the train palace on
wheels running on broad gauge line: '

(b) 1t so. the details thereot:
(c) the share of R.T.D.C. in the ayreement

(d) the amount of profit earned/loss suffered by this
train during the first year of its operation;

(e) whether any change 1s proposed to be made in
the existing route of train: and

(f) if so. the details thereof?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) No. Sir.

(b) and (c). Do not anse.

(d) The gross earnings are Rs.788.88 lakhs. The
figures of profit/loss are under compilation.

(e) No. Sir,

(f) Does not arise.

[Translan’on/

Gauge Conversion

1881. SHRI BHAGWAN SHANKAR RAWAT : Will
the Minister of RAILWAYS be pleased to state :

(a) the time by which the gauge conversion works
in Mathura- Achhnera and Bandikui-Agra rail hnes are
likely to be started.

(b) the time by which the gauge conversion works
on above lines are likely to be completed;

(c) the reasons for delay in this regard.

(d) whether the Government are considering any
scheme to remove the difficulties being faced by the
passengers and daily commuters due to the delay in
conversion of the said rail lings:

(e) if so. the details thereof: and
(f) if not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). The
works will be started and completed during the 9th Five
Year Plan. ¢

(c) These works were planned under BOLT. There
has been delay owing to unsatistactory response to the
BOLT offer.

(d) and (e). Normal MG services are operating on
these sections.

(f) Does not arise.
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[Enghish]

Use of Railway Wagons

1882. SHRI 1.D. SWAMI : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the attention of the Government has
been drawn to the news item captioned "CAG indicts
railways for wagon use” appearing in the Times of India
dated July 30, 1996;

(b) if so, the facts thereof; and
(c) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTERY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes. Sir.

(b) and (c). Comptreller and Auditor General of India
in their report for the year 1995 has commented upon
the wagon utilisation on Indian Railways for the period
1990-91 to 1993-94. During this period the wagon
utilisation had shown less improvement due to poor
offering of tratfic. However, with etfect from 1994-95 and
during 1995-96, with upsurge in the economy, most of
the wagon utilisation figures have shown marked
improvement as will be evident from the table below:

7 Year NTKM/ 7 %o

Wagon/Krﬁ. B °o
Wagon Variation Wagon Variation
Day Day

1990-91 1407 110.5

1991-92 1439 2.3 113.2 3.5
1992-93 1457 1.2 116.4 2.4
1993-94. 1506 3.3 125.0 7.4
1994-95 1590 5.6 138.5 10.8
1995-96 1754 10.3 148.1 6.9
Year Wagon Ze

Turnaround Variation

1990-91 11.50

1991-92 11.10 3.5
1992-93 10.83 2.4
1993-94 10.59 2.2
1994-95 9.89 6.6
1995-96 9.07 8.3

The comparative details for the years 1991-92 vis a vis
1995-96 in respect of wagon utilisation indices, viz.,
NTKM/per wagon day wagon kilometre per wagon day
and wagon turn around for Central, North Eastern,
Northeast Frontier, Southern, South Central & South
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Eastern Railways 1s as under :

NTKMs per wagon per day

Rallway 1991 92 1995 96
Central 1473 1621
North Eastern 2109 1787
Northeast Frontier 1388 1611
Southern 1245 13727
South Central 1516 1737
South Eastern 1384 1877

Wagon Klldmetres per wagon per day

Rallway 1991 92 1995 96
" Central 1120 1270
North Eastern 146.0 157.0
Northeast Frontier 89.0 93.0
Soutpern 102.1 107.6
South Central 129.9 1721
South Eastern 87.6 131.1

Comparative Wagon turn round -
1991-92 & 1995-96

Railway 1991-92 1995 96
“Central 66 51
North Eastern 6.1 6.2.
Northeast Frontier 6.4 6.4
Southern 6.2 5.4
South Central 6.2 56
South Eastern 6.6. 51

Late Running of South Bound Superfast Trains
1883. SHRI RAMESH CHENNITHALA
Minister of RAILWAYS be pleased to state :

(a) whether some of the south bound superfast
trains have been found to be habitually running late;

Will the

~ (b) it so, the details thereof and the reasons therefor;
and
(c) the steps taken by the Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b).
However. the running of trains get affected at times due
to reasons such as accidents, agitations, equipment
failures. alarm-chain-pulling, miscreant activities and
bad weather etc.

(c) All ettorts including intensive chasing and daily
monitoring at different levels are being undertaken
regularly. In addition, punctuality drives both at
Inspectorial and Officers’ level gre also being launched.
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National Airports in the Country

1884. SHRI MANIKRAO HODLYA GAVIT : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) the number of national airports in the country;

(b) whether Government propose to link new places
with air service in the coming years;

(c) if so, the details thereof:

(d) whether any steps are proposed to be taken to
make air service more efficient and convenient and to
remove the difficulties of the passengers going abroad;
and

(e) it so. the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) There are 120 civil airports in the country,
including 5 international airports, 28 civil enclaves in
airports controlled by the Ministry of Defence and 87
airports under the control of the Airports Authority of
India.

(b) and (c). Airhinking of new places i1s decided by
the airline operators keeping in view the commercial
viability.

(d) and {e). In the domestic sector, private airlines
have been providing air services, between various cities,
in addition to Indian Airlines. Foreign airlines operate
schedule services from the international airports to
destinations outside India. However, visa, currency, and
other restrictions imposed by foreign Governments have
to be followed by Indian nationals for visiting foreign
countries.

Railway Link with Gangtok

- 1885. PROF. JITENDRA NATH DAS : Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Government have taken any steps
to connect Gangtok, thé capital of Sikkim with Railway
net-work;

(b) if so, the details thereof; and

(c) jf not, the reasons theretor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) and (c). Since Gangtok is located in difficult
mountaineous terrain, it would be difficult to construct a
Railway line. However, a survey for a new line from
Sivok to Gelikola has been taken up.

Rake in Trivandrum Bound Howrah Express

1886. SHRI N.K. PREMCHANDRAN
Minister of RAILWAYS be pleased to state :

(a) whether the Trivandrum bound Howrah Express
has its own rake;

© Will the
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(b) it so, the details thereof;

(c) whether the Government are aware that old
bogies are being used in the Trivandrum bound Howrah
Express at present;

(d) if so, the details thereof; and

(e) the steps taken by the Government for providing
*new bogies to the said Train?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). No,
Sir. 6323/6324 Trivandrum-Howrah Express is having
combined link with 6321/6322 Trivandrum-Guwahati
Express.

(c) to (e). Vacum brake coaches have been
deployed on 6323/6324 Trivandrum-Howrah. Express.
Railways are now manufacturing only air brake coaches
which are being deployed on trains in a phased manner.

Conversion of Theatres into
Commercial Complexes

1887. SHRI G.M. KUNTURKAR : Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state

(a) whether the Government are aware that approx.
500 cinema theatres throughout the country either have
been closed or have been converted into commercial
complexes creating a threat to film industry; and

(b) it so, the steps taken or being taken in this
regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a)and (b) According to information available
in the films Division, a total of 466 cinema houses
remained closed in the entire country during the last
8 years. Establishment and closure of cinema houses
is in the private sector and is governed by market forces.
Licensing of theatres fall within the purview -of State
Government/Union Territory Administrations.

[Translation]

Ban on Advertisements of Cigarette,
Tobacco and Liquor

1888. SHRI JAI PRAKASH AGARWAL : Will the
Minister- of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether some advertisements on cigarette,
tobacco and liquor had been telecast/are being telecast
on varios Doordarshan Kendras during the last three
years;

(b) if éo, the details thereof;

(c) whether the Government have recieved
representations/suggestions to stop or put a legal ban
on these advertisements; and
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(d) if so. the steps taken by the Government
thereon?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No. Sir.

(b) to (d). Do not arisc.

[English]

Announcements regarding Arrival
and Departure of Trains in Hindi

1889. SHRI RUP CHAND MURMU : Will the
Minister of RAILWAYS be pleased to state :
(a) whether it 1s a fact that annoncements about

arrival and departure ot trams made in Northern Railway
through the public addressing system are in Hindi only;

(b) it so, the reasons therefor,

(c) whether the Govermment have instructed the

Northern Raillway to announce m Enghsh also in order
to mitigate hardships to non-Hindi speaking passengers,
and

(d) it so. the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No. Sir.

(b) Does not anse

(¢c) and (d). As per existing practice annoncements
over public address system ate bieng made in Hindi
followed by English in Hindi speaking States and also
in Regional language or‘languages concerned in other
than Hindi speaking States

Tourism Development Scheme
for Konkan Region

1890. SHRI BANWARI LAL PUROHIT : Will the
Minister of TOURISM be pleased to state :

(a) whether the Union Government have drawn up
a tourism development scheme for the Konkan region;

(b) if so. the details thereof;

(c) the details of the agreements between Konkan
Railway Corporation and tour operators from Hyderabad
in this regard. and

(d) the role played by the Union Government in this
regard?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA)
: (a)and (b). The State Govt. of Maharashtra has
identified Sindhu Durg Distt. in Konkan region as special
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Tourism area for the development of Tourism in the
State and have prepared an integrated intrastructure
development plan.

(c) and (d). According to Minstry of Railways. under
the agreement between the Konkan Railways
Corporation and Patil Tours and Travels Pvt. Ltd..
Secunderabad.the tour operator will provide coaches
for the luxury tourist train. arrange for facilities like seats,
catering facilities, reservation. onboard services and
ticketing. The Konkan Railway Corporation will provide
all necessary” facilities tor operation of the train. such
as. track signalling. station premises. locomotives. tele-
communication, train crew, access to and from platform
et

The operators will pay haulage charges for each
tip and also pay 12% of gross monthly turnover as
share of profit to Konkan Railway Corporation .

[Translation]
Extension in Route of Trains

1891. DR RAMVILAS VEDANTI: Will the Minister of
RAILWAYS be pleased to state

(a) whether the new trains. Rajdhani. Shatabdi.
Sadbhavna, Varuna etc. started from Delhi via Sultanpur
can also run via Faizabad-Ayodhya;

(b) if so, whether the Government propose to make
such arrangement in view of the historical importance
of Ayodhya;

(c) if so, the time by which a final decision is likely
to be taken by the Government in this regard; and

(d) if not, the reasons theretor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) No, Sir. However
there is no Shatabdi Express from Delhi via Sultanpur
and Varuna Express is not from Delhi.

' (b) Does not arise.
(c) Does not arise.
(cd) Due to operational difficulties.

North-Eastern Coach Repair Factory

1892. SHRI SANTOSH KUMAR GANGWAR : Will
the Minister of RAILWAYS be pleased to state:

(a) the number of persons working in North-Eastern
Coach repairs factory at Bareilly 8uring the last three
years;
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(b) whether the number of workers in this factory
are continuously declining: and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) The number
of staft working in North Eastern Coach repair workshop
at lzzatnagar Bareilly during the last three years is
given below -

1.1.1994 2691
1.1.1995 2598
1.1.1996 2483

(b) and (c). The reduction in the number of statf is
to the extent of normal retirements In lzzatnagar
workshop and lowek arising of M.G. Steck POH workload
due to gauge conversion. However, to compensate this,
manufacture of M.G. D.M.Us and Rail Buses are being
undertaken

[English]
Increase in Production of R.S.P.

1893. SHRI R. SAMBASIVA RAO : Will the Minister
of STEEL be pleased to state :

(a) the production of hot metal. crude steel and
saleable steel of Rourkela Steel Plant during each of
the last three years:

(b) the amount spent on its modernisation;

(c) whether 1t has come up to the expected target
of production:

(d) it so. the details thereof and it not, the reasons
therefor:

.

(e) whether the entire plant has been modernised;
and

(f) it so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
‘(d). The target and production of hot metal, crude steel
and saleable steel of Rourkela Steel Plant during last
three years are as follows :

Unit ‘000 T
1993-94 1994-95 1995-96
Target Actual Target Actual Target Actual
Hot Metal 1350 1205 1350 1233 1500 1302
Crude Steel 1320 1148 1340 1178 1500 1205
Saleable Steel 1130 1130 1160 1201 1190 1148
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Main reasons for production shortfall are non-completion
of modernisation scheme, system disturbances in OSEB

grid, poor, and fluctuating quality of indigenous coking
coal etc.

The commulative expenditure on modernisation
scheme till September, 1996 is Rs. 3127 crore.

(e) and (f). Modernisation and Improvement of Plant
and Equipment are continuous process as per
requirement, subject to availability of funds etc.
Upgradation/Improvement of Plant and Machinery at
Rourkgla Steel Plant is being done both as a part of
ongoing Modernisation Scheme and also as a part of
ongoing Addition/Modification/Replacement (AMR)
schemes.

Under AMR schemes, several upgradation/
improvement schemes like upgradation of Blast
Furnaces, Thyristorisation of Cold Rolling Mills etc. have
been undertaken.

The modernisation scheme has been implemented
in two phases i.e. Phase-| and Phase-Il. In Phase-I the
priority schemes for improving the quality and raw
matenals inputs to different plants-units have been taken
up for implementation. Phase-Il of Modernisation involves
installaation of new shops such as Sinter Plant. Basic
Oxygen Furnaces. Continuous Casting Shops etc. and
upgradation of facilities in Hot Strip Mill area.

Air Cargo Traffic

1894. SHRI SANDIPAN THORAT : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) the target and actual growth of air cargo at main
airports during each of the last three years and reasons
for shortfalls and growth projections for the next gie
years;

(b) the steps taken/proposed to handle growing air
cargo traffic particularly in regard to strengthening.
expansion and modernisation of infrastructure facilities
and introduction of automation etc.. and

(c) the estimates of investment required for
strengthening/expanding infrastructure network to
harness growth potential in Air Cargo for the next five
years?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Airports Authority of India (AAl) does not
fix any targets for air cargo growth. It only provides for
efficient uplift of export cargo at the airports. A statement
~ showing growth of air cargo during the last five years
and the projections for the next ten years is attached.

(b) and (c). During the next ten years, AAl has plans
to expand the cargo terminal buildings, develop
perishable cargo terminals at Delhi and Mumbai,
Calcutta and Chennai and provide modern modern
storage/cargo transfer systems. Investments for this
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purpose, during the 9th Plan period is estimated at Rs.
385 crores.

STATEMENT

Growth of air cargo at main International Airports
dunng the last five years (1991-92 to 1995-96)

(figures 1n ‘000 tonnes)

Year

Bombay Calcutta Delhi Madras
1991-92 132.3 111 83.8 28.8
1992-93 1352 © 13.3 101.9 37.7
1993-94 143.4 15.9 115.4 46.1
1994-95 159.1 16.5 133.2 49.0

1995-96 184.0 19.2 154.6 54.6

Projection of air cargo at main International Airports
during next 10 years (1996-97 to 2005-06)

(figures in ‘000 tonnes)

Year  Bombay Calcutta Delhi  Madras
1996-97 2061 215 173 el2
1997-08 2308  24.1 194 68.5
1998-99 2585  27.0 217 76.7
1999-2000 289.05  30.2 243 85.9
2000-01 3243 338 273 96.2
2001-02 3584  37.3 301 106
2002-03 3960 413 333 118
2003-04 4376 456 368 130
2004-05 4835 50.4 406 143

2005-06 534.3 55.7 449 159

Tourist Projects of Kerala

1895. PROF. PJ. KURIEN : Will the Minister of
TOURISM be pleased to state :

(a) the details ot tourist projects in Kerala
sanctioned by the Government in the current plan;

(b) the details of the projects completed so far;
(c) the details of the projects under implementation;
(d) whether the Union Government are aware of

the tourist potential of the snake boat race in Aranmula,
Pathaanamthitta district, Kerala: and

(e) if so, the steps taken by the Union Government
to encourage this boat race and develop this place as
a tourist place?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA)
: (a) to (c). The Central Department of Tourism sanctioned
financial assitance for 28 projects for the develpment of
tourism in Kerala state during the current plan period.
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These projects included construction ot Yatri Niwases,
tourist lodges, wayside amenities. purchase of boats
etc. Out of these projects 5 have been completed by the
State Government and remaining are under
implementation.

(d) Yes., Sir.

(e) Govt. of India has sanctioned financial
assistance of Rs. 22.40 lakhs to State of Kerala in the
year 1994-95 for the construction of a tourst lodge at
_ Aranmula, to provide accommodation facilities to tourists.

~

Quota at Asansol Railway Station

1896. SHRI HARADHAN ROY : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it is a fact that there 1s no quota at
Asansol Railway Station for Jodhpur Express, Howrah-
Gorakhpur Express, Ganga Sagar Express., Danapur
Express. Lal Quila Express and Janata Express

(by it so, the details thereof,

(c) whether it is also a fact that the people of Asansol
are demanding for alloting quota in these trains: and

(d) if so. the steps taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d). At
present reservation quotas are available at Asansol
station by 5047 Howrah-Gorakhpur Poorvanchal
Express, 3231 Danapur Express and 5205 Ganga Sagar
Express Trains. The details are given as under :

Train No.

G

AC-? lier SL

5047 Poorvanchal Exprev.. 4 52
3231 Danapur Expiess - 3
c—vv Ganaasagar Express - 47

As the computerised reservatibn facility has been
provided at Asansol Station linked with the computerised
passenger reservation system at Calcutta, the
passengers intending to travel in other trains can seek
as many reservations as required on first cum first served
basis.

[Translation]

Exemption in Taxes/fariﬁ on Steel

1897. SHRI JAI PRAKASH (Hardoi) : Will the
Minister of STEEL be pleased to state :

(a) whether his Ministry has requested the Ministry
of Finance for more exemption in taxes and tariffs for
the steel sector;
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(b) if so. the details thereof. and
(c) the reaction of the Ministry ot Finance thereto?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(c). Ministry of Steel makes recommendations to Ministry
of Finance on duty matters before formulation of the
budget proposals every year. The recommendations for
the year 1997-98 are yet to be finalised by ‘Ministry of
Steel. .

[English]
Reservation of Seats in Separate Coaches

1898. DR. ASIM BALA : Will the Minister of
RAILWAYS be pleased to state :

(a) Wwhether the Government are aware that
thousands of passengers teel inconvenience and great
hardship due to seats/berths belonging to a family are
allotted in separate coaches and not adjacent to each
other under the prevalent computerised reservation
system; and

(b) it so. the steps taken by the Government for
providing accommodation in the same coach?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). The
computerised system ensures that a group of
passengers booked on one ticket i1s normally provided
berths in the same cabin. However. this 1s not possible
in those cases where most of the accommodation has
already been booked and other intending passengers
have excercised their right of choice for lower berths
etc. The reservation clerks have instructions that under
such circumstances they should inform the intending
passengers that accommodation asked tor i1s available
in a scattered manner only.

Expenditure incurred on
Railway Pojects in Mumbai

1899. SHRI RAM NAIK :
RAILWAYS be pleased to state :

(a) the estimates'of total expenditure, the provision
and the actual expenditure during 1995-96 and 1996-
97 on Borivali-Virar quadruplicating of railway lines
(Western Railway), Diva Vasai Project and Diva-Panvel
Project (Central Railway), project-wise;

Will the Minister of

(b) the reasons for less expenditure;A

(c) the steps taken/proposed to expedite these
projects during this year; and

(d) the time by which these projects are likely to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). The
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details of the projects are as under -
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_(Figpres in crores of Rupees)

Name

Anticipated Outlay Actual
cost Expenditure
o - 95-96 96-97 © 9596  96-97
1. Vasai Road-Vaitarna 46.16 7.18 7.18
Third and Fourth Lines
along with flyover with
DC traction ! (16.64 Kms.)
2. Borvali-Vasar Road- 131.34 4.00 1.00 4.00
Quadrupling of lines
(17.65 kms).
3. Diva-Panvel Doubling 47.00 5.00 23.79 1.00
4. Diva-Vasal Road 90.00 5.00 5.00 "

Doubling

~ As per decision taken during 1996-97 the quadrupling of Borivali-Virar will be undertaken in hieu of item 1 and
2 above under BOLT Scheme. So. only nominal outlay has been given for the combined scheme in 1996-97.

** Diva-Vasai Road project was cleared in July’96 by Cabinet Committee on Economic Affairs. So, no expenditure
was incurred during 1995-96. Work has just commenced in 20 Kms out of 42 Kms.

Actual expenditure at the end of 1996-97 is likely to be the same as per outlay provided for the project.

(c) The projects are being progressed with in the
overall constraint of available resources.

(d) The projects are likely to be completed as under

2000

Borivali-Virar quadrupling
2. Diva-Panvel doubling 1997-98
3. Diva-Vasai Road Doubling 1998-99

Status of Attendant of First Class Pass-holder

1900. SHRI AJOY MUKHOPADHYAY
Minister of RAILWAYS be pleased to state :

(a) whether the attendant to the first class
passholder is still termed as paid-servant even after a
lapse of fity years of independence;

: Will the

(b) if so, whether term of attendant is proposed to
be changed as companion;

(c) if so, the details thereof;

(d) whether the Government are considering to allow
companion of the pass-holder to travel with the pass-
holder in the same class as no purpose is served by
the attendant in course of travel in the other class; and

(e) if so, the details thereof:

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e). Serving/
Retired railway employees who are gligible for First
Class Privilege Passes are permitted to take an
attendant in Second Class who is exclusively employed
on salary in the personal service of such such railway

- B P — ——

employees. There 1s no proposal to liberalise the
existing facilities due to wide repercussions and
financial implications.

MRTPC Notice to MTNL

1901. SHRI VIJAY GOEL : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether the MRTPC had issued a notice of
enquiry to the MTNL for charing a service tax at the rate
of 5 per cent on telephone bills;

(b) if so, the details thereot and the present status
of the case;

(c) whether the Government propose to withhold
the service tax from subscribers;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHR! BENI
PRASAD VARMA) : (a) Yes, Sir. Notice of enquiry was
issued by MRTPC to MTNL on 17.9.96 in titled case R.S.
Mann Vs. MTNL.

(b) In the atoresaid notice the commission has
stated that MTNL has now started charging service tax
@ 5% on the amount of bill without any quid-pro-quo.
It is further stated that the trade practice of charging
service tax without any quid-pro-quo has the effect of
imposing unjustified costs/restrictions on the consumers
and also amounts to manipulation of prices or
conditions of delivery of flow of supplies in the market
relating to provision of telephone services in a manner
so as to impose on the consumers unjustified costs or
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restrictions within the meaning of section 2(o) (i) of the
MRTP Act, 1969. The reply to notice of enquiry 1s to be
filed by MTNL. by 20.1.97 when the matter will be heard
by the Commission

(¢) to (e). The service tax 1s recoverable from the
subscribers of telephone connection as per Finance
Act. 1994 and rules made thereunder.

Removal of Unauthorised Hutment Dwellers

1902. SHRI MADHUKAR SIROTDAR
Minister of RAILWAYS be pleased to state .

Will the

) whether at s a tact that Ratlway
Adnun.stiation has agreed in principal to remove the
unauthonsed hutment dwellers residing by the sige of
local railway trains tracks in Mumbai suburban section
of Central and Western Railways and provide the
hutment dwellers alternate railway land. and

(b) it so. the details in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Removal of
unauthornsed occupants on Railway land is a continuous
process. Action agamnst the encroachers of Railway land
is taken under Public Premises (Eviction of Unauthornised
Occupants) Act. 1971 As regards resettlement of slum-
dwellers. it is not the responsibility of railway to provide
alternate Railway land.

(b) Does not arise

Handling of Air Buses

1903. SHRI BADAL CHOUDHURY : Will the Minister
of CIVIL. AVIATION be pleased to state .

(a) whether any of the Airports in North Eastern
States are capable of handhing Airbuses,

(b) if so. names of those airports;

(c) whether such facilities are to be extended to
other airports; and

(d) if so. when and the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR! C.M.
IBRAHIM) : (a) Yes, Sir.

(b) Guwabhati airport in Assam is suitable for Airbus-
300 class of aircraft operations. Dibrugarh in Assam.
Imphal in Manipur, Agartala in Tripura and Dimapur in
Nagaland are suitable for Airbus-320 class of aircraft
operations.

(c) Yes, Sir.

(d) Lilabari (North Lakhimpur) is being developed
to make it suitable for Airbus-320 aircraft operations by
strengthening and extending the runway. The work is
likely to be completed by July, 1998.
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Stoppage of Bokaro Shatabdi Express at Raniganj

1904. SHRI MEHBOOB ZEHEDI : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government are considering to
provide stoppage of Bokaro Shatabadi Express at
Ranigan) and commercial stoppage at Gomoh to earn
more revenue;

(b) if so. the details thereot:
(c) if not. the reasons therefor;

(d) whether the announcement system/music
channel 1n thus train has been stopped:

(e) 1t so, the details thereof. and
() the time by which it is likely to be started?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL. MAHARAJ) : (a) No..Sir.

(b) Does not arnise.
(c) Not tound justitied.

(d) and (e). Temporary annoucement system was
functioning for only three months. in an improvised
manner for Guard's Van.

(f) There 1s no proposal to revive it.

Increase in Passengers between
Howrah-New Delhi Route

1905 SHRI BALA} CHANDRA'RAY : Will the Minister
of RAILWAYS be pleased to state :

(a) whether it 1s a tact that passengers have been
increased between Howrah and New Delhi route many
fold:

(b) if so. whether it is also a fact that persons buying
tickets by Kalka Mail. Poorva Express and Rajdhani
Express are kept under Waiting List and thereby denied
accommodation in these trains;

(c) if so, the details of average daily number of
persons on waiting list for Poorva Express, Kalka Mail
for all classes during the last two years:

(d) whether it is also a fact that not a single superfast
train has been introduced from Howrah to New Delhi for
a long time:

(e) it so. the reasons therefor;

(f) whether the frequency of 2381/2382 is going to
be increased to daily in lieu of thrice a week now; and

(g)f not. the alternative considered by the
Government to provide accommodation to large number
of persons? :

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). The
passenger traftic has increased between New Delhi
and Howrah and there is unsatisfied demand also.



57 Written Answers

The average number of passengers left on the
waiting hst by 2381/2382, 2303/2304 Poorva-Express
and 2311/2312 Kalka Mail in difterent classes vari *s as
under :

Down Direction towards Howrah

I AC 1
IAC 4108

Sleeper Class 23 to 88

Up Direction towards Delhi

I AC 510 10
I AC 20 to 40

Sleeper Class 300 to 400

() No. Sir 2421/2422 weekly Rajdhani was
introduced between Delhr and Bhubaneshwar via Howrah
w.ef 1494

(¢) Does not anse

(1) & (g1 No. Sir. However, 3039/3040 Howrah-Delh
Janta Expiess has been restored w.e.f. 1.10.96 providing
additional accommodation between Howrah and Delhi.

Frequency of EMU Trains

1906. SHRIMATI MEIRA KUMAR : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government have any plans to
augment the frequency of EMU Trains being opcrated
as the Ring Railways Delhi:

(b) if so, the details thereof:

(c) whether the Railways are operating any feeder
bus service to provide a link between Ring Railway
stops and the nearest DTC stops: and

(d) if so. the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) There is no
such proposal at present.

(b) Does not arise.
(c) No. Sir.

(d) Does not arise.

Telecommunication System in Nizamabad

1907. SHRI G.A. CHARAN REDDY : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) whether telecommunication system is not
satisfactory in Nizamabad town of Andhra Pradesh since
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most of the telephones provided there do not function
properly. and

(b) it so. the steps taken/proposed to be taken to
improve telephone services and to attend to the
telephone complaints promptly?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The telecommunication services
are generally satistactory.

(b) Does not arise in view of (a) anove. However,
following steps are being taken by the Government for
further improvement of services:

i. Replacement of old and worn out equipment.
. Computensation of fault repair service.

iii. Replacement of fault prone cables by jelly
filled cables.

iv. Laying of cables in ducts.
v Induction of modern testing aids

vi. Providing rehable transmission media.

[Translation]

Orders by BSP to HEC, Ranchi

1908. PROF. RITA VERMA : Will the Minister of
STEEL be pleased to state .

(a) the number of work orders given to HEC. Ranchi
during each of the last three years by Bokaro Steel
Plant;

(b) whether the work orders given were sufficient in
number;

(c) if not, the reasons therefor:

(d) the names of the companies to whom the work
orders were given during the above period which could
have been handled by HEC:

(e) the amount spent on the work orders given to
these companies; and

(f) the amount spent on each work orders
separately given tp HEC dunng the last three years?

THE MINISTER OF STEEL AND MINISTER OF MINES
(SHRI BIRENDRA PRASAD BAISHYA) : (a) to (f). The
information is being collected and will be laid on the
Table of the House.

[English]
Policy for Changing Names of Railway Station

1909. SHR!I AMAR RNOYPRADHAN : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Ministry of Home Aftairs is alone
competent to approve change in the names of Railway
Stations; and
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(b) the reasons for involvement of other Ministries
for change of names of Railway Stations. when the
names of Railway Stations are initially decided by his
own Ministry?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes. Sir.

(b) The proposals for change in the name of railway
stations are examined by Ministry of Home Affairs as
consultations are required with other Departments/
Ministries namely Department of Science & Techpology.
Department of Posts. Ministry of Railways and Survey of
India as per guidelines issued by them, also in order
to ensure that there is nc village or town with the same
name in the State/neighbourhood, historical connections
are not lost etc.

Thado Language Programmes on AIR

1910. DR. JAYANTA RONGP! : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state:

(a) whether the Government have received any
memorandum demanding broadcasting of THADO
language programmes from AIR Station, Diphu, Assam;

(b) if so, the details thereot; and

(c) the steps taken by the Government in this
regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFOGRMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). Yes. Sir. A representation dated
11.9.1996 from a local Thadou Organization of Diphu
Town was received through Hon'ble M.P., Dr. Jayanta
Rongpi requesting that time may be allocated on AIR,
Diphu for programmes in different dialects including
Thadou.

(c) The principal dialect of broadcast of AIR, Diphu
is Karbi. It also broadcasts programmes in Bodo,
Dimasa and Assamese. The station under its Access
Programming System proposes to give opportunities to
distinct groups in the c®thmunity including the sub-
tribes to present programmes in their dialects.

Optical Fibre at Sahibganj
1911. SHRI THOMAS HANSDA : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether the work for providing optical fibre was
to be completed at Sahibganj in Bihar during 1995-96;

(b) if so, whether the said work has started from
Bhagalpur;

(c) if so, the reasons therefor; and

(d) the time by which the said facility is likely to be
made available in Sahibganj?
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THE MINISTER OF COMMUNICATIONS (SHRI BEN;
PRASAD VARMA) : (a) No, Sir.

(b) and (c). In view of reply to (a) above question
does not arise. )

(d) By September, 1998.

[Translation]
Extension of Train

1912. SHRI MANIBHAI RAMJIBHAI CHAUDHARI -
Will the Minister of RAILWAYS be pleased to state

(a) whether passengers are demanding to extend
~the Memodren train upto Umargam and Sanjan railway
“station which runs from Bombay to Danu railway station;

(byif so. whether the Government have
contemplated on said demand so far; )

(c) 1f so. the decision taken in this regard and the
time by which the said facility is likely to be provided to
the passengers; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d). Extension
ot Mumbai/Bandra-Jahanu Road DMU Trains/Shutties
upto Umbargam Road and Sanjan has been examined
but not found operationally feasible. However, no EMU/
MEMU trains are running between Mumbai/Bandra and
Dahanu Road. ‘

Flight between Silchar-Delhi and Calcutta-Guwahati

1913. SHRI SUSHIL CHANDRA VERMA : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) the present position of flights between Silchar-
Delhi and Calcutta-Guwahati;

(b) whether at present any person willing to go to
Silchar from Guwahati has to go via Calcutta;

(c) whether any proposal have been received to link
up Silchar-Aizwal and Agartala by air; and

(d) it so, the present position in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Indian Airlines does not operate direct
services between Delhi-Silchar. However, Silchar is
airlinked with Delhi via Guwahati and Calcutta. There
are six weekly flights between Calcutta and Silchar by
Indian Airlines and three weekly flights between Silchar .
and Guwahati by NEPC. Indian Airlines operates 10
times a week flight on Calcutta-Guwahati-Calcutta‘sector
and twice weekly flights on Calcutta-Imphal-Guwahati-
Calcutta sector.

(b) NEPC Airlines is operating three flights weekly

between Silchar and Guwahati and four flights weekly
via Imphal between above two destinations.
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(c) No, &

(d) Does not arnse.

New Radars

1914, SHRIMATI JAYAWANT! MEHTA - Will the
Minister of CIVIL AVIATION be pleased to state .

(a) whether the Governmeant asked DGCA to submit
a report on the defay ininstalling the new radars which
was long overdue,

(b) if s0. the detalls thereot: and
(c) the action taken in this regard?

THE MINISTER OF C!ViL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C M
IBRAHIM) : (a) and (b). The Government had asked the
DGCA to give a report on the present status of the
project for modernisation of air tratfic system at Delhi
and Mumbai arrports and the rcasons for delay in the
commissioning of the equipment

(c) The report 1s under examination

[English]

Delhi Doordarshan

1915 DR. C. SILVERA =~ Wil the Mimmister of
INFORMATION AND BROADCASITING be pleased to
state:

(a) whether Delhi Doordarshan has invited viewers
through Electronic media for participation in New Year's
Eve Recording programmes;

(b) it so. the details thereof.

_(c) whether some instructions exist for participation
of viewers in recording of some programmes  and

(d) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTEF
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No. Sir.

(b) Does not arise.

(c) and (d). Yes. Sir. Various Doordarshan Kendras
may invite viewers for participation in special Audience/
Viewers programmes such as Kavi Sammelans. Musical
Programmes etc. from time to time.

[Translation]

Telephone Cable in Morena, M.P.

1916. SHRI ASHOK ARGAL : Wili the Minister o!
COMMUNICATIONS be pleased to state :

(a) the details of places where telephone cable was
laid in the Morena district of Madhya Pradesh from 1993
to October, 1996;
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(b) whether the telephone 'n:. between Morena to
Sheopur remains out of order causing great
inconvenience to the subscribers:

(c) it so. the steps taken by the Government for ts
repair;

(d) whether telephone cables in Morena are laid as
per the cnteria tixed theretor;

(&) if so. the details threeof:

(f) 1t not. the reasons theretor: and

(g) whether the action taken by the Government in
this regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Details of places are given in the
attached statement.

(b) No. Sir. whenever it goes faulty. the fault i1s
attended to.

(c) In view ot (b) above. question does not arise.
(d) Yes, Sir.

(e) The cables are laid as per departmental
instructions keeping in view the required depth ot 1 m.

(fy Not applicable.
(g) In view of (d) above, question does 1.t arise?

Details of places where telephone cable: was laid
ii* the Morena District of Madhya Pradesh trom 1993 to
October, 1996

STATEMENT
SI. No. Name of the Place

1 2

1. Morena

2. Jigni

3. Matabasaiya
4. Khadinhar

5. Dimni

6. Goth

7 Ambah

8. Porsa

9 Chand ka Pura
10 Amarpura

11 Parnkshitpura
12. Rachhed
13 Rajodha
14. Dharamgarh
15. Mahua
16. Rajpura
17 Noorabad
18. Banmore
19. Deori
20. Khadoli
21. Saraychhola
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1 2
22. Bagchini
23. Kumheri
24, Chhera
25. Mundrawja
26. Joura
27. Dhamkan
28. Bhatpura
29. Kailaras
30. Sabalgarh
31. Sujrma
32. Pahargarh
33. Jhundpura
34. Kulholi
35. Rampurkalan
36. Barai
37. Mangrol
38. Khargpur
39. Sumaoly
40. Sheopurkalan
41. Karahal
42. Chandrapura
43. Harnikheda
44, Pandola
45, Baroda
46. Premsar
47. Bamuligusail
48. Nagda
49. Soikalan
50. Sothwa
51. Datardakalan
52. Manpura
53. Girdharpur
54. Dhodhar
55. Tarrakalan
56. Raghunathpur
57. Shampur
58. Occhepura
59. Beerpura
60. Tendra
61. Iklod
62. Ghota
63. Vijaypur
64. Sahasram

[English]

Inconvenience to Foreign Tourists

1917. Will the Minister of TOURISM be pleased to
state :

(a) whether the Union Government are aware of the
problems faced by the tourists esepcially from abroad
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commuting to different places and also visiting to tourist
centres; )

(b) it so. the steps taken by the Union Government
to mitigate the problems faced by the toursts:

(c) the proposed action plan to promote tourism in
the country specially in Tamil Nadu and also to make
tounist centres an enjoyable and comfortable one:

(d) if so. the details thereotf: and
(e) 1f not, the reasons therefor?

THE MINISTER OF PARLIAMENTARY AFFAIRS AND
MINISTER OF TOURISM (SHRI SRIKANTA JENA) : (a)
and (b). The Government is awate of inadequate
infrastructural tacilities at tourist centres in the country.
Steps taken by the Unjon Government to mitigate such
problems include Open Sky Policy. introduction of super
fast trains by the Railways etc. Financial assistance is
also provided to the State Governments for augumenting
such facilities based on the specific proposals subject
to availability of funds and inter-se-priority.

(c) to (e). Development and promotion of tourism is
primanly the responsibility ot the State Governments.
However, the Department of Tourism extends financial
assistance to the State/U.T. Governments for promotion
of tourism In the country towards specific proposals.

AlR/Doordarshan, Silchar

1918. SHRI UDDHAB BARMAN : Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state :

(a) whether the Central Bureau of Investigation has
conducted an enquiry against the various allegations
and corrupt practices in AIR and Doordarshan offices
Silchar in Assam,

(b) it so, the details thereof, and
(c) the action taken against those found guilty?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (c). Yes, Sir.The Central Bureau ot
Investigation have registered a criminal case against
an official of All India Radio, Silchar on 15th May. 1996
for allegedly taking a bribe. Since the concerned offiler
was detained for-a period exceeding 48 hours on
criminal charge, he has been placed under deemed
suspension as a result of departmental action. So far
as Doordarshan Kendra, Silchar is concerned CBI has
not conducted any enquiry.

[Translation]
D.E.T. Office in Deoria

1919. SHRI PRAKASH MANI TRIPATHI : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) whether there is proposal to open D.E.T. office

in Deoria district of Uttar Pradesh;
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(b) if so, the details thereof; and
(c) if not, the reasons therefor?

"THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Nu Sir.

(b) Question does not arise.

(c) The workload of Telecom District, Mau which
includes Deoria Revenue District, is not sufficient to
justify a separate QET for Deoria.

Telephone Connections From M.P. Quota

1920. SHRI THAWAR CHAND GEHLOT : Will the
Minister of COMMUNICATIONS be pieased to state :

(a) whether there has been delay in installation of
telephone connections by the department even after
the recommendation and confirmation by the hon'ble
Members of Parliament, from their quota; and

(b) if so, the action being taken by the Government
in this regard?

.THE MINISTER OF COMMUNICATIONS (SHRI! BENI
PRASAD VARMA) : (a) Sir, generally telephone
connections against the sanctions issued from the quota
of the Hon’ble M.Ps are provided within spcified period
of 30 days from the date of issue of sanction orders.
However, in some cases delay occurs in implementing
such ordes due to technical reasons, such as non-
availability of cable pairs, exchange capacity etc.
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(b) Provision of these telephone sanctions is being
monitored in the Telecom Commission Headqarters and
strict instructions are issued. wherever delay is noticed.
to the CGMs concerned to make all around efforts to
provide telephone connections at the earliest.

[English]
Rural Post Offices

1921, SHRI MUKHTAR ANIS : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the total number of Post Offices in the country.
category wise andState wise;

(b) the average population covered by Post Offices.
State  wise: and

(c) the number of Post Offices opened during 1995-
96, State wise?

THE MINISTER OF COMMUNICATIONS (SHR! BENI
PRASAD VARMA) : (a) The total number of Post Offices
in the Country, category wise and Postal Circle-wise as
on date are given in satement-|

(b) and (c): The average population covered by
Post Offices, Postal Circle- wise and the number of Post
Offices olened during 1995-96 Postal Circle-wise are
given in the enclosed statement-Il.

STATEMENT - |
Details ot Post Offices, Category-wise
e e A
Name of State Head Post Depart- Extra Extra Total
Offices mental - Dept. Deptl. .
(HOs) Sub Post Sub Post Branch
Offices Offices Post Offices
(DSOs) (EDSOs) (EDBOs)
2 3 4 5 6 7
1. Andhra Pradesh 104 2361 53 13660 16178
2. Assam 16 581 36 3185 3818
3. Bihar 42 1425 127 10195 11789
4. Delhi 9 410 22 113 554
5. Gujarat 42 1359 47 7470 8918
Dadra & Nagar Haveli - 2 - 32 34
Daman & Diu - 6 - " 17
6. Haryana 15 452 14 2116 2597
7.  Himachal Pradesh 17 441 18 2272 2748
8. Jammu & Kashmir 9 240 31 1328 1608
9. Karnataka 69 1770 . 301 7659 9799
10. Kerala 51 1445 527 3013 5036
Lakshadweep - 6 3 1 10
11.  Madhya Pradesh 52 1363 98 9720 11233
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12 3 4 > & 7
12. Maharashtra 61 2087 129 10026 12303
Goa 2 102 3 141 ..248
13.  North East
Arunachal Pradesh 1 44 - 238 283
Manipur 1 48 622 671
Meghalaya 2 61 2 416 481
Mizoram 1 38 340 383
Nagaland 1 38 260 299
Tripura 3 79 14 605 701
14. Orissa 35 1160 195 6682 8072
15.  Punjab ' 21 756 10 3057 3844
Chandigarh 1 43 1 7 52
16.  Rajasthan 55 1390 103 8752 10300
17.  Tamil Nadu 92 2738 224 9017 12071
Pondicherry 1 36 59 96
18.  Uttar Pradesh 86 2840 458 16700 20084
19.  West Bengal 44 1623 344 6470 8481
Sikkim 1 17 7 171 196
Andaman & Nicobar 1 25 7 64 97
TOTAL 835 24986 2778 124402 153001
STATEMENT- Il
Statement showing number of Post Offices during 1995-96 and Average Popu'ation served
S.No. Name of Circle Post Offices sanctioned Average population
during 1995-96 served per Post Office
Extra Depart-
Depart- mental
mental sub-post
Branch Post Offices
Offices (DSOs)
o (EDBOs)
1 2 3 5
1. Andhra Pradesh 2 3 4103
2. Assam 1 5887
3. Bihar 2 .7338
4 Delhi 2 17035
5. Gujarat 1 14643
Dadra & Nagar Haveli . 3049
Daman & Diu - 5975
6. Haryana 1 2 6361
7. Himachal Pradesh 2 1896
8. Jammu & Kashmir z 3780
9. Karnataka 3 9805
10. Kerala - 14. 5789
Lakshadweep - - 5173
11. Madhya Pradesh 3 9256
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1 2 ' 3 4 5
12. Maharashtra - 3 6417
Goa - 4693
13. North-East
Arunachal Pradesfz - - 3059
Manipur - - 2722
Meghalaya - - 1791
Mizoram - - 1791
Nagaland . - - 4065
Tripura - - 3933 °
14. Orissa - - 3922
15. Punjab 1 3 5190
Chandigarh - 12814
16. Rajasthan - 6 4276
17. Tamil Nadu - 3 4583
Pondicherry _ - - 7894
18. Uttar Pradesh - 3. 6942
19. West Bengal - 3 8030
Sikkim - - 2074
Andaman & Nicobar Islands - - 2866
TOTAL 4 53 5517

Fou’eigﬁ Visits sponsored by IRCON

1922. DR. LAXMINARAYAN PANDEY : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Indian Construction Company
Limited (IRCON) has sponsored foreign visits of private
individuals involving out-go of foreign exchange,
including payments of their air passage;

(b) if so, the details therof, including circumstances
under which these visits were sponsored; :

(c) whether the Governnment have also recieved
complaints about financial and administrative
irrregularities in IRCON;

(d) if so, the details thereof; and
(e) the action taken/proposed in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e).
Information is being collected and wull be laid on the
table of the Sabha.

[Translation]
Interest Free Loans

1923. SHRi D.P. YADAV : Will the Minister of
LABOUR be pleased to state :

(a) whether the Government have made any
scheme to provide interest free loans for self-employment
to these unemployed who have not got any job even
after passing of 5 years of getting themselves registered
with the Employment Exchanges; and

{(b) if so, the number of such unemployed youth
who have been given loans till November, 1996, State-
wise?

THE MINISTER OF LABOUR (SHR! M.
ARUNACHALAM) : (a) No, Sir.

(b) Does not arise.

[English]
Complaints against Western Railway Authorities

1924. SHRI V.M. SUDHEERAN : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government have recieved any
complaints against Western Railway authorities
regarding charges of violation of Railway rules pertaining
to the recruitment/promotion/posting and allotment of
accomodation to the persons belonging to the scheduled
castes and scheduled tribes;

(b) if so, the details thereof, and

(c) the steps taken by the Government in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c) Western
Railway administration have received reptesentations-
cum-complaints from employees including Scheduled
Caste/Scheduled Tribes(SC/STs) regarding clarification
on promotional policy arising out of various judgements
passed by the Central Administrative Tribunals(CAT).
Based on the facts and as per extant rules the
representations/complaints have been disposed of and
in some cases the position have been clarified to the
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concerned employees including those belonging to SC/

STs. Supereme Court's ordes for revision of reservation

policy to provide the reservation in promotion on posts
and not on vacancies will be decided by the Department
ot Personnel and Training.

Armed Escorts to Foreign Tourists

1925. SHRI TARIQ ANWAR : Will the Minister of

TOURISM be pleased to state :

(a) whether it is a fact that foreign tourists visiting
especially B‘ihar will be provided armed escorts:

(b) if so, the reasons therefor;

(c) whether tourists were killed in Bihar recently:
and ¢

(d) if so the details thereof?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA)

" . (a)and(b) To provide security and protection to the
foreign tourists visiting important places in Bihar the
State Government has directed the concerned District
Authorities to provide intensive day and night patroling.

(c) No, Sir.
(d) Does not arise.

Internet Service

1926. SHRIMATI SUMITRA MAHAJAN : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) whether Internet Access Sevice facilities are
available in the country;

(b) if so, the details thereof region-wise;

(c) whether the Government propose privatise
Internet Access sevices in the country;

(d) if so, the details thereof;and

(e) the steps taken/proposed to be taken in this
regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes.Sir.

(b) Following is the list of stations where Internet
Access nodes from DoT/VSNL are available:

NORTH -  New Dethi, Lucknow, Kanpur,
Chandigargh.

EAST - Calcutta

WEST - Ahemdabad, Mumbai and Pune.

SQUTH - Hyderabad, Bangalore,

Chennai,Mysore (Software
Technology Park).

The above nodes can be accessed on dial up basis.
The nodes Ssituated in metro cities can be accessed by
leasing a data communication circuit from any wherein
the country. -
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(c) to (e). Modalities for possible introduction of
private operators offering Internet access are under
examination.

Accidents in Hindalco

1927 SHRI MOHAN RAWALE : Will the Minister of

LABOUR be pleased to) state :

(a) the nature and number of accidents occurred in
Hindalco at Renukoot in Uttar Pradesh during the last
three years:

(b) the causes ot these accidents;

(¢c) the number of labourers killed and injured in
these accidents:

(d) the compensation paid to the kins of those killed
sand injured labourers. and

(e) the measures taken to check recurrence of such
accidents?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) to (e). The information i1s being
collected and will be laid on the table of the House.

Performance of ESI

1928. SHRI NAMDEO DIWATHE : Will the Minister
of LABOUR be pleased to state : -

(a) whether the Government are aware of the

‘shortage ot doctors, specialists, medical equipments.

medicines and inadequate ‘number of lady doctors in
ESI hospitals/dispensaries:

(b) if so, the reasons therefor:;

(c) the steps taken being taken for restructuring.
upgrading and modernising of ESI network and providing
better services:

(d) the expenditure incurred on ES! hospitals/
dispensaries during each of the last three years; and

(e) the number of defauiter employees availing the
medical faciliies during each of the last three years.
state-wise?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) to (c). In Delhi and NOIDA the
responsibility for administration of medical care under
the ESI Act. 1948 vests in the Employees' State
Insurance Corporation 3ESIC). Even though the
expenditure on medical care is shared by the ESIC and
the State Govts./U.T. Administrations in the ratio of 7:1.
the responsibility for administration of medical care at
other places vests in the State Governments/U.T.
Administrations. The EZI Corporation has fixed norms
for providing adequate equipments, doctors, specialists
etc. in ESI Hospitals/Dispensaries. There have been
sporadic complaints about shortage of doctors,
medicines, equipments etc. in the ES| hospitals. Such
complaints, as and when received, are brought to the
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notice of the concerned State Government for taking
suitable remedial action. The Corporation has also set
up a General Purpose Sub-Committee comprising inter-
alia. of Members of Parliament which visits ESI
hospitals/dispensiaries in two or three states each year.
The deficiencies pointed out by the Sub-Committee in
this regard are referred to the concerned State
Government for appropriate action.

(d) The requisite information is as under :-

Yeat Amount (Rs.in l’akh)
1993-94 33056.87
1994-95 35079.43
1995-96 38252.73

(e) Under the ESI Act benefits are payable/
receivable if the contributions are payable but not
actually paid. As no discrimination is made in this
regard between the employees of defaulting and non-
defaulting factories/establishments. information on
defaulter employees availing medifcal facilities under
the ESI Scheme. is not maintamned.

Development of Hampi

1929 SHRI K.C. KONDAIAH : Will the Minister of
TOURISM be pleased to state :

(a) whether the Union Government have asked the
Government of Karnataka to prepare a project report for
the development of Hampi in Karnataka;

(b) if so. whether the Government of Karnataka has
sent a project report for the comprehensive development
of Hami. now declared as a World Heritage place:

(c) the estimated cost of the project;

(d) whether there is any proposal to secure foreign
assistance to take up the above project;

(e) if so. the details thereof:

(f) whether the Government of Karnataka has
sought Rs.20 crores for Tourism related works in the
State: and

(g) it so. the details of the tourism related work for
which Central assistance has been sought by the
Government of Karnataka.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND
MINISTER OF TOURISM (SHRI SRIKANTA JENA) : (a) to
(c). The Government of Karnataka has sent a project
proposal for integrated Development of Hampi A World
Heritage Centre. The estimated cost of the project is
Rs,3.962.31 millions.

(d) and (e). The project proposal has been sent to
Department of Economic Affairs, Ministry of Finance for
their consideration for foreign assistance.
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(f) and (g). The Government of Karnataka has sought
Rs.20 crores for Central Financial Assistance for various
projects such as upgradation of information counter,
flood lighting of heritage monuments, upgradation of
hotels, publicity efforts etc.

[Translation]
irregularities in Employement Exchanges -

1930. SHRI RAJENDERA AGNiHOTRI © Will the

Minister of LABOUR be pleased to state :

(a) whether the attention of the Government have
been drawn towards the irregularities taking place in
employment exchanges; and

(b)if so, the steps being taken by the Government
to check such irregularities?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) and (b). The Employment
Exchanges function under the administrative control of
the respective State Governments/Union Territory
Administrations. The functioning of the Employment
Exchanges is kept under review by them for improving
their functional efficiency. Guidelines are also issued
from time to time by the Central Government to the
States for adopting simplified and uniform procedures
in the matter of registration and placement by the
employment exchanges.

Post Offices under Delhi Postal Circle

1931. SHRI SUKH LAL KUSHWAHA :
SHRI HARIVANSH SAHAI :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether the number of post offices under the
Delhi Postal Circle modernised during 1994, 1995 and
1996, till now;

(b) the expenditure incurred thereon;
(c) the criteria fixed for the selection of contractors;

(d) whether criteria has been followed strictly while
awarding contracts; and

(e) if not, the reasons therefor and the action taken
by the Government in the regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) and (b). Yes, Sir. Programme of
modernisation of post offices in Delhi Circle has been
implemented from the year 1994-95 under successive
annual plans of the Department of Post. Year-wise break-
up of the number of post offices modernised under
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Delhi Circle alongwith the expenditure incurred is given
below :

Year No. of Post Offices Expenditure
incurred
(Rs) _
1994-95 15 46.03,975
1995-96 33 1.41,55,291
1996-97 1 1,03.826
49

(c) Selection of contractors and award of work are
done on the basis of competitive tenders as per
guidelines laid down in the relevant CPWD Manual.

(d) Yes, Sir.
(e) Does pot arise.

) §
Telecast Centres of Doordarshan, Maharashtra

1932. SHRI VIJAY ANNAJI MUDE :
SHRI KACHARU BHAU RAUT :
SHRI DATTA MEGHE :
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(a) the cetails of the evaluation made regarding the
expenditure likely to be incurred for accomplishing the
Doordarshan of AIR projects in Maharashtra;

(b) the expenditure likely to be incurred by the time
of completion. of these projects;

(c) the telecast centre of Doordarshan functioning
in the State. 'ocation-wise;

(d) whether requisite staff have been provided for
installation and inaintenance of these centres: and

(e)1f not. the 1easons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (c). Statements in respect of All India
Radio and Doordarshan are in Statement | and
Statement |l respectively.

(d) and (e). TV Transmitters and Studios presently

Will the Minister of INFORMATION AND functioning along with their staff position. In the State of
BROADCASTING be pleased to state : Maharashtra are given in Statement i
STATEMENT - |
S.No. Name of the Project ' Estimated éost —;;igur{;*‘» vlii;(_eiy Ex_penvdi—wur;“m -
(SFC/EFC AMOUNT) (Rs. IN LAKHS)
(Rs. IN LAKHS)
1, LRS, Osmanabad 1175.00 267.70 (Revised) -
2. 5 KW FM Tr., Mumbai (2nd Stereo) 310.00 310.60
3. Parbhani Type-l Studio 139.20 180.50 (Revised)
4. Replacement & Upgradation of 10 KW
MW Tr., to 20 KW Power at Parbhani 166.25 166.25
5. Regional Workshop, Mumbai 114.80 177.77 (Revised)
6. LRS, Malwan 327.40 327.40
7. Type-lil Studios Borivilli
(Gulf Service),Mumbai 403.84 873.16 (Revised)
8. ' Refurbishing of Studios .
(Phase-Il), Mumbai 150.10 ' 150.10
STATEMENT - II

Statement indicating Doordarshan projects with cost. etc. as referred to in reply to parts (a), (b) & (c) of the Lok
Sabha unstarred question No. 1932 for 5.12.1996

STATE

UNDER IMPLEMENTATION CAPITAL COST (Rs. IN LAKHS)
ORIGINAL REVISED
1 2 ' 3 4 i
MAHARASHTRA PPC
MUMBAI (Exp.) 2018.10 3935.99
NAGPUR (Aug.) 263.60 :

PUNE 968.87
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1 3 4
BT - — .

SHIRPUR 100.00

NAVAPUR 97.00

MANGAON

KHOPOLI 97.00

MAHAD 97.00

UMARKHED 97.00

SATANA 97.00

SIRONCHA 97.00

CHANDUR 97.00

AHER! 97.00

CHIKOL! 97.00

AMBET 100.00
VLPT

MALWAN 83.00

MALKAPUR 83.00

BHOKAR 83.00

BADLAPUR To be sanctioned

STATEMENT - Il 1 R >

Statement as refered to in reply to Parts (d) &
(e) of the Lok Sabha Unstarred Question No. 1932

for 5.12.96

TV Transmitters (as on 30.11.96) and Studios

functioning in the State along with status of staff.

State

Existing

1

2

 MAHARASHTRA

PPC
Mumbai
Nagpur

HPT
Ambajogai
Aurangabad
Mumbai
Mumbai (DDII)
Mumbai (DD 1)
Nagpur
Pune

LPT
Achalpur
Acot
Ahmednagar
Akluj

Akola
Amalner

Amravati
Arvi

Barshi
Bhusawal
Bid
Brahmapuri
Buldana
Chandrapur
Chikhli
Chiplun
Devrukh
Dhule
Diglur
Garhchiroli
Gondia
Hinganghat
Hingoli
Ichalkaranji
Jalgaon
Jalna
Kankauli
Karad
Karanja (Akola)
Khamgaon
Kinwat
Kolhapur
Malegaon
Manmad
Mehekar
Mhasle
Morshi




79 Written Answers

1 2

“Nanded
Nandurbar
Nasik
Osmanabad
Pandharpur
Parbhani
Pusad
Rajapur
Ratnagin

' Rissod

Sangamner

Sangh

Satara

Shahad

Sholapur

Umerga *

Wani

Wardha

Washim

Yavatmal

Nagpur (DD 1)

VLPT
Chikaldhara
Junnar
Karjat
Khed
Transposer
Aurangabad

Staff to be sanctioned by competent authority
Truncated Statf sanction available.

Staff sanction for all other stations is available.

[English]

National Policy for Print Media

1933. SHRI SULTAN SALAHUDDIN OWAISI : Will
the Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether Indian Newspaper Society had rejected
the move for proposed national policy for print media:

(b) whether the society has also opposed any

change in the newsprint import policy of Government:

(c) whether the Newspaper Society has expressed
disappointment at the 5% service tax on agvertisement
imposed in 1996-97 budget:

(d) if so, the details of the other objection made by
the society; and '

(e) the reaction of the Government?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
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IBRAHIM) : (a) The Indian Newspaper Society has

- submitted to the Ministry that no Media Policy is

required, especially in the print media. This was in the
context of preparation of a Working Paper on the National
Media Policy by a Sub-Committee of the Consultative
Committee of the Ministry under the chairmanship of
Shn Ram Vilas Paswan.

(b) The Indian Newspaper Society has opposed the
imposition of 10% Customs Duty on newsprnint (other
than glazed).

(c) and (d). The Society had represanted that the
service tax on advertising proposed in 1996-97 budget
would have an adverse effect on economic growth and
on the growth of media and furhter that it directly affects
the freedom ot commercial information

(e) The Government has imposed service tax. inter-
aha. on advertising services @ 5% w.e.f. 1.11.1996.

Modernisation of Purulia Railway Station

1934. SHRI BIR SINGH MAHATO : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government propose to modenise
Purulia Railway Station in South Eastern Railway:

(b) it so. the present status ot the proposal; and

(c) the time by which the work is likely to be started
and completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes. Sir.

(b) and (c). Improvement works such as provision
of station building (Phase 1) has been completed and
works of provision of concourse area. paving of plattorms
and provision of train indicator board have also been
taken up and arc expected to be completed by 1997-98.

Number of Post Offices in U.P.

1935 DR MURLI MANOHAR JOSH! . Will the
Minister of COMMUNICATIONS be pleased to state .

(a) the number of post oftices. postal assistants.
postmen and letter boxes in Uttar Pradesh particularly
in Allahabad District, during 1994 and 1996:

(b) the ime when assessment for staft in group ‘C’
& ‘D' was carried out in U.P;

(c) whether the increase in postal services has not

" been commensurate with the increase in population in

U.P. and
(d) if so. the steps being taken in this regard?
THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) During 1994, there were 2003F

Post Offices, 11176 Postal Assistants, 4599 Postm-
and 79337 letter boxes in the State of Uttar Prade:
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Out of these. 548 Post Offices, 429 Postal Assistants,
325 Postman and 1908 letter boxes were in Allahabad
District. During the year 1996, there were 20040 Post
Offices, 10962 Postal Assistants, 4735 Postmen and
93529 letter boxes. Out of these 548 Post Offices, 412
Postal Assistants, 332 Postmen and 3237 letter boxes
were in the District of Allahabad.

(b) Assessment for staft in Group 'C" and ‘D" s
being carried out regularly as per programme of review
of establishment. It is a continuous process.

(c) and (d). Post Offices are opened on the norm
based justification and availability of resources. 34 Extra
Departmental Branch Post Offices and 15 Departmental
Sub Post Offices have been opened in the State of Uttar
Pradesh so tar during the current Annual Plan. Apart
from these, Panchayat Sanchar Sewa Scheme has been
introduced in 1995 with the objective of providing basic
postal facilities in villages which do not haVe a Post
Office but where one is justified as per norms. Durning
1995-96, 249 Panchayat Sanchar Seva Kendras have
been sanctioned in the State of Uttar Pradesh.

Amendment in Employees Pension Scheme

1936. SHRI SANAT MEHTA : Will the Minister of
LABOUR be pleased to state :

(a) after the issuance of Notification on 28.2.1996
amending the Employees’ Pension Scheme. 1995, the
number of more employees likely to be benehted.
and -~

.

(b) the number of applications for exemption were
received from Industries under the Scheme and the
number out of these were disposed of with in the
stipulated time of six months?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) Through notification dated 28.2.96.
the Employees’ Pension Scheme. 1995 has been
extended on optional basis to the employees drawing
wages exceeding Rs.5000/- p.m. The employees drawing
wages even on piece rate basis have been specifically
made coverable under the Scheme. At this stage 1t is
not possible to indicate the number of employees likely
to benefit with this amendment.

(b) Under the Employees’ Pension Scheme. the
EPF Organisation is required to scrutinise the
applications for grant of exemption and submit the same
to the appropriate Govt. alongwith their
recommendations for decision. So far, no such
application has been received by the Central Govt. from
the EPF Organisation.

Derailment of Trains

1937. SHRI JAGAT VIR SINGH DRONA : Will the
Min?ster of RAILWAYS be pleased to state :

(a) whether it is a fact that Shamli-Delhi Passenger

AGRAHAYANA 14, 1918 (Saka)

Written Answers 82

N

train D.M.U.-2 S.D. was derailed on October 6, 1996
between Kasimkhedi and Bawal of Neerut District and
a goods train of Central Rallway. Manmad-Ahmednagar
derailed near Mahadidam on September 4., 1996:

(b) if so. the details thereof.

(c) whether any enquiries have been conducted in
this regard.

(d) if so. the findings thereof; and

(e) the precautionary measures taken/proposed to
be taken to avoid the recurrence of such incidents in
future?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARA.J) : (a) to (d). Details
of the two acgidents are as under:

(1) On 5.10.96. 9 coaches of 25D DMU
Passenger train derailed between Qasimpur
Kheri and Baoli stations of Delhi Division,
Northern Railway An enquiry was conducted
by a Committee ot Officers and the report of
the enquiry committee s awaited

(2y On 4.996. 34 wagons of BPTV TM goods
tramn derailed m Manmad station yard. Enquiry
conducted by a Committee of Officers has
attributed this derailment to failure of the
driver to keep his train under control and
entering mto the sand hump.

(e) following measures have been taken to improve
safety:

() The work of track circuiting has been
accelerated on the trunk routes and important
main lines.

(i) Modification ot the Signalling Circuitry is
being carried out to minimise chances of
human error in causing accidents.

(i) Auxihary warning system for giving advance
warning about ‘Signals at Danger' to the
driver of the running train has been
commissioned on Bombay suburban
sections.

(iv) There has been progressive increase in use
of Tie Tamping and ballast cleaning machines
for track maintenance.

(v) For monitoring track geometry and running
characteristics of the track. sophisticated
track recording cars, oscillograph cars and
portable accelerometers are being
progressively used.

(vi) Maintenance facilities for coaches and
wagons have been modernised and
upgraded at many depots.

(vii) To prevent cases of cold breakage of axles,
RCH Depots have been equipped with
ultrasonic testing equipment for detection of .
flaws in the axles.
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(viii) Whistle boards/speed breakers and road
signs have been provided at unmanned level
crossings and visibility for drivers has been
improved.

(ix) Audio-Visual publicity campaigns to educate
road users on how to make a safe crossing
are conducted.

(x) Steps have been taken to prevent
inflammable and explosive materials from
being carried in passenger trains.

(xi) Training facilities tor drivers, guards and staff
connected with train operation have been
modernished including use of Simulators for
training of drivers.

(xii) Refresher courses are regularly organised
at specified intervals.

(xiii) Performance of the staff connected with train
operation is being constantly monitored and
those found deficient are sent for crash
training.

(xiv) Periodical safety drives are conducted to

inculcate safety consciousness among the
staff.

Outlay of Department of Posts

1938. SHRI DINSHA PATEL :
SHRI SHANTILAL PARSOTAMDAS PATEL :

. Will the Minister of COMMUNICATIONS be
pleased to state :

(a) whether the approved outlay in respect of Dgptt.
of Post was far less than the outlay proposed by the
Deptt. of Post during the last three years;

(b) if so, the details thereof; and

(c) the details of the schemes suffered due to
curtailment/reduced outlay during the period with specific
reference to the schemes pertaining to Gujarat State?

MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) and (b). Yes, Sir. Approved outlay
in respect of Department of Post for the last three years
of the 8th Plan was less than outlay proposed by the
Department, as seen from details below:-

Year Prbposed Outlay Approved Outlay
(Rs. Cr. ) (Rs. Cr. )

1993-94 84.93 67.17

1994-95  119.00 92.00

1995-96 150.96 85.00
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(c) 17 Building Projects in Gujarat Circle suffered
due to less allotment as per details below :-

e

Year Demand Allotment
(Rs.) (Rs.)
1993-94 5,84,20,000 4,32,35,000
1994-95 " 6,67,55,000 5,17,70,000
1995-96 4,02,74,000 3,45,74.000

Selling of Surplus Railway Land

1939. SHRI SATYAJITSINH D. GAEKWAD :
SHRI DILEEP SANGHANI :

Willthe Minister of RAILWAYS be pleased to state:

(a) the surplus railway land sold during the last
three years and as on date;

(b) the amount earned therefrom, zone-wise;

(c) the purpose for which this money has since
been spent; and

(d) the surplus railway land proposed to be sold
during the next two years?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Nil, Sir.

(b) to (d). Do not arise.

[Translation]
Construction of over Bridge at Ranchi

1940. SHRI RAM TAHAL CHAUDHARY :Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Members of Parliament have
requested the Government for construction of over-
bridge at Ranchi;

(b) if so, the details thereof; and
(c) the steps taken by the Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). The
system of replacing busy level crossings by Road Over/
Under bridges is that State Govts. make proposals
giving priorities. Railway then consider such of them
for inclusion in Works Programme for which the State
Govt. have completed the pre-requisite preliminary
formalities. .

Payment of Compensation

1941. DR. VALLABH BHAI KATHIRIA : Will the
Minister of RAILWAYS be pleased to state the amount
of compensation paid to Kith and Kin of the persons
killed/injured due to train accidents during the last three
years?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : An amount of
Rs.8.91 Crores has been paid to the Kith and Kin of the
persons killed/injured in train accidents during the last
three years.

Flight from Delhi to Rajkot and Ahmedabad

1942. SHRI GORDHANBHAI JAVIA : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether it is a fact that in Saurashtra region of
Gujarat, there is only one Airport, i.e: Rajkot;

(b) if so. whether there is any plan to introduce
flight from Delhi to Rajkot and Ahmedabad and vice-
versa,

(c) if so, the details thereof; and
(d) if not, the reason therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No, Sir. There are four airports belonging
to Airports Authority of India in the Saurashtra region of
Gujarat located at Bhavnagar, Keshod, Porbandar,
Rajkot and one civil enclave at Jamnagar.

(b) to (d). NEPC Airlines is operating a daily flight

nn .ector Delhi-Rajkot via Mumbai. Delhi is airlinked

“h Ahmedabad with two daily flights by Indian Airlines

and one daily flight by jet Airways direct between Delhi

and Ahmedabad and three weekly flights by Indian
Airlines via Jaipur.

[Translation]

Abolition of Contract System

1943. SHRI N.J. RATHVA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government have decided to abolish
contract system for cleanliness at various railway stations
in the country;

(b) if so, the details of such railway stations, location-
wise in the country, particularly in Western Railway;

(c) whether the Government have made any
alternative arrangement for cleanliness at these railway
stations or considering any proposal to appoint
scavengers at these railway stations;

(d) if so, the details thereof and the names of railway
stations where permanent/temporary scavengers are
appointed; and

(e) the details of progess made in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). A
Statement is attached.

(c) to (e). Railways propose to undertake
cleanliness of stations departmentally. For this, various
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steps like filling up of vacancies of safaiwalas,
introduction of “Pay & Use”" toilets Scheme, use of
modern equipments, etc. will be undertaken.

(a) and (b). Yes, Sir. As on 1.12.96 at 96 stations,
cleanliness work had been entrusted to private parties.
Of these, 24 stations are on Western Railway, the
names of which are as under:-

1. Surat 13. Bandra Terminus
2. Vikramgarh Alot 14. Ramgan; Mandi
3. Bhawani Mandi 14. Morak

4. Lakheri 15.  Indergarh

5. Gangapur City 16.  Kota Jn

6. Shri Mahavirji 17. Hindaun City

7. Bayana 18.  Fatehpur Sikri
8. Anta 19. Dahid

9. Thalera 20.  Jalindri

10.  Upramal 21. Shampur

11.  Mandalgarh 22.  Baraundri

12.  Parsoli 24. Bassi-Berissal

The contracts will not be renewed atter their expiry.

[English]
Modernisation of Exchanges in Gujarat/Maharashtra

1944. SHRI HARIN PATHAK : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the number of Electronic/electro-mechanical
Exchanges set up, so far in the country, State-wise,
particularly in Gujarat and Maharashtra district-wise,
exchange-wise;

(b) whether the Government propose to set up such
new Exchanges during 1996-97 and 1997-98, and

(c) if so, the details thereof, State-wise, location-
wise?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The requisite information is being
collected and will be laid on the Table of the House.

(b) Yes, Sir.
(c) The requisite information is being collected and
will be laid on the Table of the House.
[Translation]
Mica Resérves in Bihar
1945. SHRI VIRENDRA KUMAR SINGH : Will the

Minister of MINES be pleased to state :

(a) the details of mica reserves in Bihar, location-
wise;
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(b) whether the mica reserves are deglining:
(c) it so. the reasons therefor; and

(d) the steps taken by the Government to set-up
mica-based industries?

THE MINISTER OF STEEL AND MINISTER OF MINES
(SHRI BIRENDRA PRASAD BAISHYA) : (a) According to
the tentative estimates of the Indian Bureau of Mines
(IBM), the mica reserves in Bihar as on 1.4.90 are given
as under:-

(Unit: Kg.}

" DISTRICT  RECOVERABLE RESERVES
Gindih 463,480
Hazaribagh 929.490
Nawada 12,161,070
13.554.040

Bihar (total)
e
(b) and (c). The production of mica from the
identified reserves is a continuous process and as such
the resources are dechning.

(d) The information is being collected and will be
laid on the Table of the House.

[English]
Production of IISCO
1946. SHR!I PRABHU DAYAL KATHERIA : Will the
Minister of STEEL be pleased to state :

(a) whether the Government propose to cut down
the production at the Indian iron and Steel Company
Limited (IISCO); and

(b) if so, the details thereof and the reasons therefor?

THE MINISTER OF STEEL AND MINISTER OF MINES
(SHRI BIRENDRA PRASAD BAISHYA) : (a) SAIL do not
propose to cut down the production at 1ISCO.

(b) Does not arise in view of (a) above.

Inconvenience to Passengers due to
Dislocation or Rail Traffic

1947. SHRI GOPAL KRISHNA T : Will the Minister

of RAILWAYS be pleased to state :

(a) whether the Government are aware that due to
dislocation of Rail traffic between Gudur/Nellore and
Madras, passengers travelling to north from Vijayawada
section have been subjected to lot of inconvenience,

(b)if so, whether the Government propose to
introduce superfast trains between Vijayawada-New
Delhi, Vijayawada-Lucknow etc; and

(c) if so, the steps taken by the Government in this
regard?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.
However, train services to the North including Delhi have
since been restored. - ’

(b) No, Sir.

(c) Does not arise.

Direct Railway Link to Chandigarh with
Major Cities of Punjab

1948. SHRI SUKHBIR SINGH BADAL : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware that
Chandigarh, the capital of Punjab, has not been linked
by rail even with the major.cities of Punjab;

(b) if so, the reasons therefor,

(c) whether the Government have formulated any
scheme to provide railway link with Chandigarh from all
major cities of Punjab;

(d) if so, the detials thereof and the time by which
it 1s likely to be implemented; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAY S*(SHRI SATPAL MAHARAJ) : (a) Chandigarh is
linked by rail to all major cities in Punjab via Ambala
Cantt.

(b) Does not arise.

(c) and (d). Construction of a new line between
Rajpura and Chandigarh via Sambhu-Lalru has been
taken up which will provide a more direct connection
between Chandigarh and other major cities of Punjab.
This link will reduce distance to Chandigarh by 23 Km.
from all Stations in Punjab and also save engine reversal
time ‘of 20 minutes. The work is targetted for completion.
in December 1998. )

(e) Does not arise.

Jammu Keshwat Srinagar Air Services

1949. SHRI GULAM RASOOL KAR : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) whether there is any proposal for Jammu-
Keshwat-Srinagar and Srinagar-Rajouri-Jammu air
services; '

.

(b) if so, the details thereof;

(c) whether there is also helicopter service for Gurez
(Baramulla) and Tandgader in (Kupwara); and’

(d) if not, the steps taken by the Government in this
regard?
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THE MINISTER OF CIVIL AVIATIQN AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No. Sir,

(b) Does not arnise
(¢) No, Sir.

(d) Pawan Hans Ltd.. at present, has no proposal to
introduce helicopter services for Gurez (Baramulla) and
Tandgader in (Kupwara) since the fare would be very
high making them commercially unviable.

Tourism Potentiality in West Bengal

1950. KUMARI MAMATA BANERJEE : Will the
Minister of TOURISM be pleased to state : .,

(a) whether the Union Government propose to make
a comprehensi\)e plan of action to develop Darjeeling,
Sunderbans, Shankarpur, Kalimpong and ditferent parts
of West Bengal keeping in view to generate employment
scope. and

(b) if so. the details thereot?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHR1 SRIKANTA JENA)
- (a) and (b). It is primarily the responsibility of the State
Governments to prepare comprehensive plan of action
for development of Tourism in the States, however, the
Department of Tourism provides financial assistance for
specific project proposals to the State Gavernments
based on their merits inter-se-priority and availability of
funds.

The Government of West Bengal has prepared a
project Report for the Development of Tourism in
Sunderbans at an estimated cost of Rs. 600 lakhs and
development of Tourism facilities at Alipurduar &
adjoining areas at an estimated cost of Rs. 552.25
lakhs.

Coverage of AIR Network in States

1951. SHRI B.L. SHANKAR :
DR. KRUPASINDHU BHOI :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the percentage of population covered by AlIR
stations State/UT-wise;

(b) whether a number of representations have been
received by the Government to expand AIR Network in
the country;

(c) if so, the details thereof, State/UT-wise;

(d) whether the Government have an)} proposal to -

provide cent percent coverage to all the States; and
(e) if so, the details thereof, State/UT-wise;

AGRAHAYANA 14. 1918 (Saka)
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THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR!I C.M.
IBRAHIM) : (a) The details of percentage of population
covered by AIR Stations in various States and Union
Terrtories are given in the enclosed Statement-|. ..*

(b)y and (c). Since 01.04.94, a total of 25
representations for expansion/development of AIR
network in the country have been received from different
states as per detaills at enclosed Statement-Il.

(d) and (e). Barring a few isolated pockets, radio
coverage on Medium Wave/FM Transmitters is available
throughout the country. In addition, radio coverage across
the entire country i1s also available on Short Wave Band.
It 1s the constant endeavour of the Government to reach
hitherto uncovered areas subject to availability of
necessary infrgstrueture facilities and resources.

STATEMENT- |
All India Radio

State-wise Coverage During Day-time

Population %

covered
o b g s
I. STATES
1. Andhra Pradesh 99
2. Arunachal Pradesh 99
3. Assam R 86
4. Bihar ‘99
.5 Goa *99
6. Guijarat *99
7. Haryana *99
8. Himachal Pradesh 88
9. Jammu & Kashmir 97
10 Karanataka 96
11. Kerala 96.5
12. Madhya Pradesh 97
13. Maharashtra 99
14.  Manipur *99
15. Meghalaya 96
16. Mizoram 95
17. Nagaland 97
18. Orissa 98
19. Punjab *99
20. Rajasthan 98.5
21.  Sikkim 95
22. Tamil Nadu ' 99
23. Tripura *99
24. Uttar Pradesh 97.5
25.

West Bengal *99
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1 2 3

Il. UNION TERRITORIES

1. A & N Islands 85
2. Chandigarh ‘99
3. Dadra & Nagar Haveli *99
4. Delhi ‘99
5. Daman & Diu *99
6. L & M Islands “99
7. Pondicherry "99

NATIONAL COVERAGE

" *Coverage in these states can normally be
taken as 100° i.e. without taking into
consideration the special requirement of

certain situations.

| 'S+ATEMENT -

S.No. Name of the State No. of
from which the Representations
Representations Received
Received

Maharashtra
Tripura
Assam
Nagaland
West Bengal
Sikkim

Uttar Pradesh
Gujarat
Mizoram
*10. Arunachal Pradesh
11. Orissa

12. Karnataka
13. Bihar
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Modernisation of Kanyakumari Railway Station

'1952. SHRI N. DENNIS : Will the Minister of
RAILWAYS be pleased to state :

(a) whether there is any proposal under
consideration of the Government to modernise the
Kanyakumari Railway Station; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b).
Kanyakumari railway station is provided with amenities
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commensurate with the volume of passenger traffic
handled and there i1s no proposal for further

modernisation at present
[Translation]
Passenger Amenities at the Kharagpur Junction

1953. SHRI R.L.P. VERMA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it 1s a fact that the platform of Kharagpur
Junction under South Eastern Railway is the longest
platform in Asia and many complaints have been
received from the passengers that platform Nos. 5 and
6 are very dirty. fans on this platform are not operational
and there has been unauthorised occupation by people
who are using these platforms as <ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>